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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 142 OF 2024

IN THE MATTER OF:

SURENDER

STATE OF U.P & DRS.

VERSUS
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...RESPONDENTS

S. No,

Particulars

Pages

1.

| Pvt. Ltd. with Affidavit,

Reply on behalf of Respondent
No. 3 i.e. M/s AL-Nasir Exports

| = 20

The True Copy of UPPCB Order
dated 23.02.2024 along with
the Inspection Reports of Chief
Veterinary Officer (CFO), ACP
Ghaziabad, AEE UPPC, Regional
Officer of UPPCB & FSSAI are
annexed herewith and marked
as ANNEXURE A/1 (Colly), '

wi= 3

The True Copy of the Air &
Water Consent is annexed
herewith and marked as
ANNEXURE A/2.(Colly)

CE Rl

|

The True Copy of the UPGWD
NOC/Permission is annexed
herewith and marked as
ANNEXURE A/3,

G -4y

The True Copy of the
Membership Certificate from

Bharat Oil & Waste [ €. B

Management Ltd. is annexed
nerewith and marked as
ANNEXURE A/4.

The True Copy of the Waste
Water Sample Analysis Report
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|dated 24.04.2024 along with|
Stack Emission Monitoring and
Analysis Report dated
08.05.2024 is annexed
herewith and marked as
ANNEXURE A/5.(Colly)

The Passwords and login ID of
Pezometer, Cameras linked to
(DM office and OCEMS are|
annexed herewith and marked
as ANNEXURE A/6.

L(Colly),

The True Copy of Log Books of
borewells, treated water from
the outlet, ETP Outlet, Water
used for irrigation by Karnal
Technology, OCEMS & Energy
Meters is annexed herewith
and marked as ANNEXURE A/7

The True Copy of the
Environmental Statement
submitted to UPPCB for the
financial vyear 2022-23 s
annexed herewith and marked
as ANNEXURE A/B.

q

The Photographs showing the
greenery maintained in the unit
are annexed herewith and
marked as ANNEXURE A/9,
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The True Copy of the Technical
Adequacey/ Efficacy Report of

annexed herewith and marked |
as ANNEXURE A/10.

(Effluent Treatment Plant is|FY ~ 94

The True Copy of the
Compliance Report submitted
to UPPCB is annexed herewith
and marked as ANNEXURE |

9F - 108
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A/11,

The Photographs showing the
karnal Technology are annexed
herewith and marked as
ANNEXURE Af12.

| The True Copy of the Irrigation

Management Plan for the
utilization of treated effluent

prepared from the Chandra

Shekhar Azad University of

Agriculture & Technology, |
' Kanpur is annexed herewith

and marked as ANNEXURE
AJ13.

13- 179

The Photographs  showing

Electromagnetic Flow Meters

installed on borewells are
annexed herewith and marked
as ANNEXURE All4,
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 142 OF 2024

IN THE MATTER OF:
SURENDER .APPLICANT
VERSUS
STATE OF U.P & ORS, ..RESPONDENTS
EP NT 4 .
AL- I P L

ULLY SH TH:

1. PRELIMINARY SUBMISSIONS:-

1.1. At the very outset it is submitted that the
applicant has not come with clean hands before
this Honourable Tribunal as the applicant has
suppressed the vital information and true facts
and as such the Original application deserves
dismissal at the very threshold on the count of
suppression of material facts and for misleading

the Honourable Tribunal.



1.2.

1.3.

1.4,
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That the instant original application is malicious
in nature, contrary to verifiable material, sans
legal justification & scientific basis and is filed

with an oblique motive by the applicant.

That the applicant has levelled vague,
irresponsible and obnoxious allegations against
the answering respondent without any material in
support thereof or to corroborate such wild
imaginative allegations. The entire application is
aimed to sully the image of answering
respondent and based on twisted facts & half-

baked and suppression of material facts,

That it is humbly submitted that all the material
allegations made in the application against the

answering respondent are false and fabricated
and the application is not maintainable either on
the facts or in law against the answering

respondent,
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1.5. That the applicant humbly submits that the

1.6.

applicant i.e. Mr. Surender, sent this letter which
is registered as 0O.A No. 142/2024, back in
September, 2023. Without waiting for some time,
when this letter petition didn't got listed, he filed
Original Application having O.A No. 717/2023
titled as Surendra versus UPPCB & Ors, before
this Honourable Tribunal against the answering
respondent i.e. M/s Al-Nasir Export Pvt. Ltd.
wherein the Honourable NGT took cognizance of
the matter and vide order dated 06.12.2023
disposed off the O.A No. 717/2023 directing the
UPPCB to consider the representation dated
25.08.2023 submitted by Mr. Surendra by
following the principles of natural Justice and

take appropriate action in accordance with law.

That in compliance of the order dated 06.12.2023
passed by Honourable NGT in O.A F17/2023, the
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UPPCB on 21.12.2023 issued letter to both the
parties i.e, Mr. Surendra (applicant) & the
answering respondent to remain present on
03.01.2024 for hearing of the representation
dated 25.08.2023 submitted by Mr. Surendra,
but the applicant didn't appeared on various
occasions despite several reminders by the
UPPCB. The UPPCB after noticing continuous
absence of the applicant despite repeated letters,
heard the matter on 23.02.2024 and passed the
detailed order noticing the fact that upon
inspection by the concerned authorities including
Chief veterinary Officer (CFO), ACP Ghaziabad,
AEE UPPC, Regional officer of UPPCB & FSSAI,
the applicant’s unit was lying closed in
compliance of the UPPCB order dated 18.08.2023
and was not in operation as alleged by Mr.

Surendra.
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1.7. That after all the above proceedings and orders

were passed in favour of the present applicant,
the present Iletter petition having O0.A No.
142/2024 got listed before this Honourable
Tribunal, despite the fact that the cognizance on
the application of the applicant has already been

taken by the Honourable NGT & by the UPPCB.

1.8. That the applicant in the present 1A j.e. M/s Al-

1.9,

Nasir Export Pvt. Ltd. is one of the India’s
leading meat conglomerate which has state of
the art plants & machineries. The applicant has
always complied with all the environmental
rules and prescribed norms, which are laid down
by the CPCB & UPPCB from time to time, in

every manner whatsoever,

That as of today, the applicant’s unit is operating
in absolute compliance of all the environmental
norms and laws and is under continuous

vigilance and monitoring of CPCB & UPPCB.
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2. PARA WISE REPLY TO THE CONTENTS OF LETTER

PETITION:-

2.1.

2'2.

That the Contents of Para 1 are denied and further
submitted that the unit is under continuous
vigilance of the CPCB & UPPCB and regular
inspections take place by the PCB's and the unit
has always been found complying in every manner
whatsoever. The unit does not discharge any
effluent outside the unit and re-utilizes the treated
effluent for Karnal technology, washing of the unit
and for greenery of the unit. The groundwater from
the hand pumps near the unit has also been tested
several times, which has always been found within

the prescribed norms,

That the Contents of Para 2 are denied and
submitted that the unit strictly adheres to every
condition of the consent and do the slaughtering
within the consented capacity. The CCTV's are
installed at various points of the slaughter house

including entry points, Lairage, meat processing
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points, which are directly linked to the DM's office
and thus there is no point of lllegal slaughtering in

the unit in any manner.

2.3. That the Contents of Para 3 are denied and
submitted that whenever there is any complaint
against the unit, the UPPCB Inspects the unit
without any delay and the unit is always under the
vigilance of CPCB & UPPCB. The applicant in the
present case also sent a representation dated
25.08.2023 to the UPPCB, which was duly
considered by UPPCB on orders of NGT dated
06.12.2023 passed in O.A No. 717/2023 and
despite several calls to the applicant, the applicant

didn’t bothered to appear before the authority,

2.4. That the Contents of Para 4 are denied and humhly
submitted that the unit didnt ever operated in
violation of the closure order issued to unit dated
18.08.2023. the same was also verified by the

authorities through inspection done by the
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concerned authorities including Chief veterinary
Officer (CFO), ACP Ghaziabad, AEE UPPC, Regional
officer of UPPCB & FSSAL, As per the inspection
reports, the wunit was found lying closed in
compliance of the UPPCB order dated 18.08.2023
and was not In operation as alleged by the
applicant.,

The True Copy of UPPCB Order dated
23.02.2024 along with the Inspection Reports
of Chief Veterinary Officer (CFO), AcP
Ghaziabad, AEE UPPC, Regional Officer of
UPPCB & FSSAI are annexed herewith and

marked as ANNEXURE A/l (Colly). -

That the Contents of Para 5 does not pertains
within the jurisdiction of Honourable NGT and

hence needs no reply.

That the Contents of Para 6 are denied and

submitted that the answering respondent’s unit has

always operated his unit In compliance of the
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environmental norms and is absolutely a complying

and a non- polluting unit,

2.7. That the Contents of Para 7 are denied and
submitted that the answering respondent’s unit is
operating in absolute compliance of all the
environmental norms and iaws and is under
continuous vigilance and monitoring of CPCB &
UPPCB. Regular Inspections on regular intervals
have taken place of the unit wherein the unit was
found complying with all the environmental norms

and laws.

3. COMPLINACES OF THE UNIT WITH REGARD TO

3.1. That the unit has got valid Air consent & water

consent from the UPPCB which is valid from
01.01.2020 to 31.12.2024.

The True Copy of the Air & Water Consent is
annexed herewith and marked as ANNEXURE

A/2.(Colly)
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3.2. That the unit has got VALID Authorization/ NOC

3.3.

3.4.

from U.P Ground water department which is valid
from 22,11.2021- 21.11.2026.

The True Copy of the UPGWD NOC/Permission
is annexed herewith and marked as

ANNEXURE A/3,

That the unit has also got the Membership of
Hazardous waste from Bharat Ol & Waste
Management Ltd, which is valid til| 24.02.2025.

The True Copy of the Membership Certificate
from Bharat 0Oil & Waste Management Ltd. is
annexed herewith and marked as ANNEXURE

A/4.

The unit on 24.04.2024 has alsp got its waste
water sample, Ground water from the borewell
tested from a Government approved lab which was
found within the prescribed parameters and norms,

Along with this, the stack emission monitoring was
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also done by the unit on 08.05.2024 from the govt
approved lab, which was also found achieving the
norms.

The True Copy of the Waste Water Sample
Analysis Report dated 24.04.2024 along with
Stack Emission Monitoring and Analysis
Report dated 08.05.2024 is annexed herewith

and marked as ANNEXURE A/5.(Colly)

That the unit has also installed pezometer, the
Cameras on various points of the unit including
entry points, Lairage, meat processing points,
which are directly linked to the DM’'s office and
OCEMS which transmits the data directly to CPCB &
UPPCE server. The passwords and Login Ids of the
same are already submitted with the UPPCB office,
The Passwords and login ID of Pezometer,
Cameras linked to DM office and OCEMS are
annexed herewith and marked as ANNEXURE

A/6.
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That the unit has also maintained the log books of
the borewells installed within the unit, log book of
treated water from the outlet, Log Book of ETP
Outlet, log book of Water used for irrigation by
Karnal Technology, log book of OCEMS & Log book
of energy meters,

The True Copy of Log Books of borewells,
treated water from the outlet, ETP Outlet,
Water used for irrigation by Karnal
Technology, OCEMS & Energy Meters s

annexed herewith and marked as ANNEXURE

A/7 (Colly).

That the unit has also submitted the environmental
statement with the UPPCE for the financial year
2022-23, as per the condition of the CTO.

The True Copy of the Environmental
Statement submitted to UPPCB for the
financial year 2022-23 is annexed herewith

and marked as ANNEXURE A/S.
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3.8. That the unit has maintained more than 33% of

3.9.

3.10.

the greenery in the unit, The greenery is being
properly maintained as per the consent condition.

The Photographs showing the greenery
maintained in the unit are annexed herewith

and marked as ANNEXURE Af9,

The unit has also submitted Technical Adequacy/
Efficacy Report of Effluent treatment plant
prepared by the Department of Civil Engineering,
Jamia Milia Tslamia.

The True Copy of the Technical Adequacy/
Efficacy Report of Effluent Treatment Plant is

annexed herewith and marked as ANNEXURE

A/f10.

The unit has submitted its compliance report to the
Chief environmental Officer (Circle I), UPPCB.

The True Copy of the Compliance Report
submitted to UPPCB is annexed herewith and

marked as ANNEXURE A/11.
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3.11. That the unit utilizes the treatment water/ effluent
for the Karnal technology.
The Photographs showing the Karnal
Technology are annexed herewith and

marked as ANNEXURE A/12.

3.12. The unit has also made the Irrigation Management

Plan for the utilization of treated effluent from the
Chandra Shekhar Azad University of Agriculture &
Technology, Kanpur,
The True Copy of the Irrigation Management
Plan for the utilization of treated effluent
prepared from the Chandra Shekhar Azad
University of Agriculture & Technology,
Kanpur is annexed herewith and marked as
ANNEXURE A/13.

3.13, The borewells of the unit are equipped with the
Electromagnetic Flow Meters.

The Photographs showing Electromagnetic

Flow Meters installed on borewells are
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annexed herewith and marked as ANNEXURE

Af14,

4. PRAYER
In view of the above, circumstances and facts of the
case maygraciously be pleased to:

a. Dismiss the present original application and
Impose heavy and exemplary cost on the
applicant for filing a vague and false application
against the Respondent No. 3.

D. Pass any further order(s)/direction(s) as the
Court may deem fit and necessary in the interest

of justice.
Appellant

Through :
New Delhi

Dated 02/07/2024 /j’@;ﬁ,@r y‘f

S.A. ZAIDI & MANSI CHAHAL
ADVOCATES
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 142 OF 2024

IN THE M ER

SURENDER .APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ..RESPONDENTS
AFFIDAVIT

I, Nazim Khan, Authorized Signatory in M/s AL-Nasir Exports
Pvt. Ltd. situated at Bhoorgarhi, Dasna, Ghaziabad, Uttar
Pradesh, presently at New Delhi do here by solemnly affirm
and declare as under:-
1. That I am the Respondent No. 3 in the above rnoted case
therefore I am fully conversant with the fact of the case

I am competent to sign and swear this Affidavit.

2. That the accompanying Reply has been drafted by my
counsel and the same has been read over and axplain

to me and I say and declare that the same-gratrue and

correct.
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3. That the Contents of accompanying Reply be read as
part and parcel of this affidavit as the same are not

repeated herewith for the sake of brevity,

N
DEPONENT
VERIFICATION 27 JUN 2024
Verified at Delhl on this day of , 2024 that

the contents of my above Affidavit are true and correct to
'y knowledge and nothing material has been concealed
there from.

i
,;m-’l’

DEPONENT
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LLP. Pollutian Control Board

T CONSENT ORDER

Rel No. - Dated : 26/02/2020
TRTIUPPCIVGliarinbadi UPPFCRROVCTOMINGHAZIARAD/ 2R 0

To.,
Shri MOHD SAALIM QURESHI
M AL NASIR EXPORTS PVT LTD
Khasara No. 2761, Bhoorghari, Dasna, Ghazisbad (U.P),GHAZIARA 0201015
GHAZIARAD

Sub - Consent under section 21722 of the Alr {Prevention nnd contral af Pollutbom) Act, 1981 (a5 amended)
o Mis. AL NASIR EXPORTS VT LTD

iﬂmﬂm& Application No. 6936348 Dated ; 26M2/2020

. With reference to the application for consent for emission of air pollutants from the plant of M/s AL
NASIR EXPORTS PVT LTD. under Air Act 1981, It is being authorised for said emissions, os per
the standards. in cnvironment, by the Board as per enclosed conditions .

Thes consent is valid for the period fram 01/01/2020 10 31/1272024

3. Inspite of the conditions and provisions mentioned in this consent arder UP Pollution Control Board
reserves its right and 1o reconsideriamend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act. [98] ag amended,

Thas ennsent is being issued with the permission of compelent authority

LE

'y

i

wl -

For and on behalf of ULF, Pollution Contral Boa

C.EQ
C-1
[
Enclosed : As above
{condition of consent):
Copyto:  Regional Office, U.P. Pollution Control Board, (GGhaziabad
ey
Tiwem| imme
CED
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U.P. Poltation Cantral Roard

Dated : 26/02/2020
CONDITHOINS OF CONSENT

This consent ix valid for the approved maximum .'!-l:'lllghtl:l'illu capncity Slaughtering ol 200
bullaloes {ﬂ day and 100 Goats per day producing Frozen Meat-50 MT/Day, MIM-1 IMTiday,
Tallow=d MTiday per day Wulfalos per day.

This eonsent s valid enly for products and quantily mentioned above, Indistey shall obtain prior
approval helore making any wodification in product! process Maeld plant moch nery failing which
consent woulld be deemed soud,

The umit should follow the various provisions of “REVISED COMPREHNENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER IIJUHEE' msued by Centrnl pallution Conteol Board in October
2017,

The slaughtering of the cow & its propeny is not permiticd under any circumstances,

The slaughtcr house will follow the varioae provisions of meles and regulations as mentioned in the
“Compendium of Indian Standards on Slanghter House™,

The maximum rate of emission of Mue gas should not be more than the emission norms for the
stacks,

Adr Pallution Source Details.
AEIME.?EEHJM
SNo | Alr Polutisn | Type of Fuel | Stack No. | Parsmeters Height
Sanurce
1 Boiler 8 TPH wood 1 Pariculate | 30 mt stack
Matler from G.L with
multi cyclong
dust collector
2 2% 1010 KVA H.5.D 3.4 Sulphur gach
D.G Set Dioxide  |minimum &.40
mt. from the
nearest roaf
3 D.G Set 500 H.5.D 2 Sulphur | minimum 4.5
VA Dioxida ml. above
nearest roof |
The emissions by various stacks inte the environment should be as per the normas of the Board
Emissjon Quality Details Detajl A
. S.Na Stack No Parameter Standard
1 1 Particulate Matter As per E.P Rules
1986
2 234 Sulphur Dioxide As per E.P Rules
l _1986

The industry should be operated in such a manner that it does not ndvertely affest the envirunmen
and the solid waste generated such as ash ete. is disposed in cco friendly manner ,

Amy source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board s

The industry should cnsure the DFE.I‘.‘H'H:IT_E ol the air pollution control system (APCS) in such a
mmnn-;r I1I:_l!m the air emission confirms with the standards preseribed under the E.P Act 1986 a8
amende

F-,lguh |I1IJ:|?HLJ.:ELI!}' shall submit Environmental Statement in presertbed formal ag per rule no. 14 as per E.p
h 4

The industry shall abide by orders / directions issued by Hon'ble Supreme court Hon'b Hi
Coun, Hon'ble Matianal Green tribunal, Central Pollution Control Board and U.P Pollution lénn;ﬂ
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Industry shall submin maonthly menitering reparts of all stacks amd ambient air auality fronn a

cerliliesd approved laboratory under At 10En
The mdustry shatl comply with virious peot isions of Air (Presention and Control of Pallution) Act

TORT ax amended, Water (Prevention amld Contpol of Pellution) Aet 1974 a4 artietiled amil all other
applicable miles motificd under I P 1O

The andustry will ensure the continuons and uminternupted daig supply from the OCEEMS o the
CPCB and SPCR

The vt shall subamin audiied halance sheet fur the current vear and the detaily of fees tlepiiate
during [ast three vears within a menth Failing which consent wisild he deemed vl

The wee of Pet coke anid Fumace oil as a el in the fachvy i restricied {n compliance of the Hon'ble
SUPTEITE Cotit ondet

The Industry will use minimum 207% Wi Briquetie as fuel in the Doiler depending upon its
availabalay |

The mdustey shall obtain prior consents {n tlee event of any addition ol new emitsion iEeneration
romirees such as- Boiler’ Furnace! Heaters! LG, Sete or alleration of exisling emissinn sources in
acordance with section. 3 22 of air Act 198] fas dimended respectively),

Minmmum 33% of the Lind on w frich inalustry is established will be oo cied and properly mininiaine:
™y the plantation of tall frees ol suitable species as per the ennlelings set up by the Hoard vide ity
Otfice Onder no - 16408330 201802 di. 16022008, The copy of this guideline is availahle at
URL http: www. uppeh. com ‘pdllGreen. Helt-Guidle_1602 18 pf

If closure order is jssyed by UPCH or UPPCH against the unit. then CTO issued carlier will remain
*uspended during the closure period and aller ensuring the compliance and afier revocalion of
chosure order, the CTO will automatically be cfective with additional conditions mentioned i the
closure revocation onder

Industry shall abide by the directions given by Hon'ble Court, Central Pullution Contral Board and
TPCH for protestion and safe guard of envirenment from time to time .

Specific Conditions:

- The ind shall follow all the terms and conditions stipulated in eloser order s ston letter
by lﬁ:‘ﬁ-’:gar tkash anubhag-8 vids its letter no 06/C. MMNau-8-2020¢107 Ja 1201 7T dated 05-02-
£ 1
== All the slagghnered meay produced by shwghier house shall be supplied to its integrated froeen
meal unit ie. M's International Apro Foods, asrn No-2764, 2765, 2766, Vill-Bhoorgarhi, Dasna,
Ghariabad. The prioe permission from UL, Pullution Control Board is required if the slaughtered
meat is to be given t other frozen meat unit for processing.
3~ The industry <hall submit the poin: wise compliance report of the conditions imposed in the CTO
tsstied by the Board for year 2009 and audied balance sheet for the current year and the details of
fees deposited during last three years within o moath olherwizse this CTO may be revoked,
4- The mdustry should follow the directions issued by the Chief Seeretary vide letier no, 760 Naw-3-
2017-2952017 dated 22,03 2007 and the direetion issued by the Principal Secretary, MNagar Vikas
vide lefier No. 3710 Nau-8-2017-2 CB/12 TS dated 07 July, 2017,
3- The industry should strictiy follow the virions Acts & puidelines mentioned in the compendium
compiled 0 compliance of the Honble Supreme Court urder dated 17-02-2017 in the matter of
WP ICovall No. 33072001, Common Cause Vs Gout, of India, W.P. No. +2004, contempt petition
1222012 snnexed with W.p. (Civil) No. 3092003 Laxmi Narayin Modi Vig Govt. of India and e
6 %o charge in capacity or new source of emizssion will be addid by the company without the prior
pemisssion of the board. )
7= The indusry should provide the linkage of the CCTV camerus installed at the ntry peints, laimge,
&8 mest processing unil o e DM ofMice aml on the public portal,,

= The wolvd waste encrated Trom the industry shoald he disposed in sueh A manncr that it dises not
pollute ground water, river ar any other surfice water busdy soniree,
- The pround water sampley ol the ham| emps near e industry showl e Bl teste on a quartery
besis znd the repart of the satimbe should be submitted fe fhe Doand.
10- This cansent 1 valud arly fur prosducts ol quantily mentioned above, Inidustey shull advtain vt
appruval befure making sy modificatiin in Prosduct process/ fuel lapy tchinery Eiling which
comnscrit wirnld be deemed vigg. - -
V- The sohd waste penered Tram the mdustry shoubl he disposed in such 1 manner st it dowes ot

wuallite i, il miaar LA LB S TR ] EEELLE TECCR ETTOT TR [ TE T -
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fsswed with the permission of competent authority .

For ani on behalf of U.F. Pollution Control Board .

C.LO
C-1
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ﬂ Mk LLP, Pollution Control Board

- CONSENT ORDER
Ref No. - Dated : 120372020
T8826/UPPCH/Ghaziabad(UPPCBROYCTOMate
HGHAZIABAD2019
To,

Shri MOHD SAALIM QURESHI

Mis AL NASIR EXPORTS PVT LTD

Khagara No, 2761, Rhoorghar, Dasna, Ghaziahad (LLPLGHAZIABAD 201015
GHAZIARAD

Sub:  Consent under Scetion 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. AL NASIR EXPORTS PVT LTD

Reference Application No :6933040 Dated :12/03/2020

= 1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after refesred a5 the act ) Mis. AL NASIR EXPORTS PVT
LTD is hereby authorized by the board for discharpe of their industrial cffluent generated through
ETP for imgation/river through drain and dispasal of domestic effluent through septic tant/soak pit
subject 1o general and special conditions mentioned in the annexure .in refrence to their foresasd
application .

This consent is valid for the period fram 01/01/2020 10 31/122024

In spite of the conditions and provisions mentioned in this sonsent order UI* Pollution Control Board
reserves i1s right m:‘i:mu lo reconsiderfamend any or all conditiens under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended |

This consent is being issued with the permission of competent sutharity . Askick S

I+

For and on behalf of U.P. Pallution Control Board

2 CEQ

Enclosed ;: As ahove
(eondition of consent):

datat
Copy to:  Regional Office, UP. Pollution Control Board, Ghazishad el
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U.F, POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent kssued to M/s.AL NASIR EXPORTS PVT LTD viide

Consent Order No. 6933040/ Watcr Dated ; 129372020

Far

Lt
F

Ha)

W)

CONDITIONS OF CONSENT

This consent is valid for the approved maximum slawghlering capacity Slaughtering of 200
buffaloes per day and 100 Goats per day producing  Frozen Megi-% /Day, MBM-11MT/day,
Tallow-4 MTAday per day.

This cansem is valid only for products and quanlity mentioned nhove, Industry shall obtain prior
approval before making any medification in product/ process flucl/ plant machinery failing which
consent would be deemed void.

The unit should follow the various provisions of "REVISED COMPREHENSIVE INDUSTRY

DOCUMENT ON SLAUGHTER HOUSES" issued by Central pollution Control Board in October
2017,

The slaughter house will follow the variou provisions of miles and repulations ns mentioned in the
Compendium of Indian Standards on Slaughter House™,

The slaughtering of the cow & iis progeny is not permitted under any circumstances,

The industry should strietly follow the various Acts & puidelines mentioned in the compendium
compiled in compliance of the Hon'ble Supreme Court order dated 17-02-2017 in the matter of

W.P(Civil) No. 33002001, Common Cause Vig Geoarl, of India, W.P, Mo, 4472004, contempt petition
12472015 annexed with W.P. (Civil) No. 3092003 Laxmi Narayan Modi Vs Govi. of India and ors,
The industry should provide the Hnkage of the CCTV camerns installed at the entry points, lairage
and meat processing unit to the DM office and en the public pertal, Tt will be the responsibility of the
industry 10 comply with the various conditions of the permissici taken from local administration or
any other government department

The quantity of maximum daily effluent discharge should not be mare than the following :

EfMucnt Discharge Details
5.No Kind of Effulant Maximum daily | Treatment facility and
dax discharge point
& Domeslic 4 KLD Septic Tank
2 Industrial 200 KLD ETP

Arrangement should be made for collection of water used in process and domestic efflusnt
separately in closed water supply system, The treated domestic industrial effluent if dise
outside the premises, if meets i the end of fing] discharge point, srrapgement should be made for
measurement of effluent and for callecting its sample Except the effluem informed in the
application for consent no other effluent shoyld enter in the said arrangements far collection of
El'ﬂ_u:m. It should also be ensured that domestjc effluent should not be discharged in storm water
rarm.

Thﬂ dﬂ'l'l‘l-l:alil: :mml ﬂ!’l:lll.‘ld bf mwd ‘I] 1[ﬂtnlm! Iunl 50 Ii-nt “1¢ E]'H]E.Id .I:c 'i_Tl oo I =
the following norms dated treated effluent . P nformity with

Damestic [ifulant
S.No Parameter Standwrd
1 Quantity of Discharge 4 KLD
L 2 Tolal Suspended Solids As per E.P Rules 1988
3 L£0D PR
4 _BOD rE.P Rules 1685
5 Ol & Greasa A5 per E.P Rules 1986

The industrial efMuent should be treated in treatment plant so that t 2 :
conformity with the following norms. | i i he treated effluent should be in




10,

1.

16,

7.

19.
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_Industrial Effulant

£oD Az per E.P Rules 1888 |
Quanlity of Discharge _ 200KID |

=

5.Mn Pormcter E[‘!ﬂﬂ___l'd
1 Tatal Suspended Solids As £

2 BOD As per E.F Rules 1986
3
4
5

Qi&Grease | AsperEP Rules 1988 |

Efftuent generated in all the processes, bleed water, coeling effluent and the efMuent generated from
washing of Moor and equipments ete should be ireated before its disposal with treated industrial
efMuen so that it should be according to the norms preseribed under TII:E Environment (Protection)
Rules, 1986 or otherwise mandatary.

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments’ standards preseribed under the Environment
(Protection) Act, 1988,

The industry will have to ensure complisnce of the permizzion from the CGWA bafore ground water
extraction and it will be the respensibility af the industry to comply with the various conditions of
the permission taken,

gie indusiry shall submit Environmental Statement in prescribed form V rule no.14 of EP Rules
B,

The industry shall comply with varous provisions of Air (Prevention and Control of Pollution) Act
1981 a8 amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P, Act 1986,

Minimum 33% of the land on which unit is cstablished wil] be covered and ly maintained by
the plantation of il trees of sujlable specics as per the guidelines set up by the vide its Office
Order no.H-16405/220/201 8402 dt, 16/02/201 8. The copy of this guideline is avaifable at URL
hllp.'n’m*urw.upp:h:nmufpdffﬁmm—ﬂeh-ﬂui-:lle_Iﬁl}llﬂ. pdf.

The industry will ensure the eontinuous and uninterrupted data supply from the OCEEMS to the
CPCH and SPCB,

Flow meter 10 be installed in all water abstraction points and usage of fresh water to be minimized,
The unit will ensure facility to transmit data jo CPCR server and submit a repular calibration
certificate of Electra Magnetic Flow meter th the Board.

IT closure arder is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and afier :murin% the compliance and after revocation of
closure order, the CTO will automatically be effective w th additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'blie Caurt, Central Pollution Control Board and
LUPPCE for protection and safe guard of environment from fime (o time,

Specific Conditions:
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- I- -Tﬁ:linduﬂ:y shall follow the Fui&clincs for the utilization of treated effvent in irrigation, which
ore ﬂ?{:lhbplcvr:run the website of CPCE at the weh link hitp:ficpeb.nie in NG TiGuidelines-UTE-
Tmigation.
2 Al the slavghtered meat produced by snughier houwse shall be supplied to its integrated frozen
meat unit. The prioe permission from U, Pollution Control Board is required if the slaughtered
et is fo be given 1o olber frozen mest wnit for processing.
3= The industry shall submit -.iuundrl_'r manitoring reports of treated efMuent from a cerified /
approved laborotory under E.P. Azt 1946,
itv The industry shall ensure deployiment of qualified 1o step up self monitoring mechanism on 24 %7
hours hisis,
3= The industry shall implement treated elMuent fow distribution measurement for irrigation
purposes completely in accordusce with irigation plan & iis impact.
o The impoct of reated eMuent application on fand i 1o be included further in E.LA. studies
mvolving growsd water mramtoring point identified in close proximity to the unil,
- ELA. studies shall include comprehensive study of waler & waste water balance in addition to the
ndequacy siudics o ET . relating fo pollwion load reduction | ts after implementation of
treatment technology & discharge of treated effuent complelely }!Jm*irrigul.im purpases in place of
discharge on surface water :
8- The industry shall deplay se Fmonitering task faree to strictly observe & monitoe treated ¢ffuent
dizc restriction on surface water body located in its proximity,
9 The industry shall also explore trented elMuent Re-cycle mechanism in furtherance (o the
application of reated elTluent on land ¢ a significant aflernative mode of re-cycle, This step shall in
= tum reduce hydraulic loading of effluent discharge as well a8 shall eliminte extraneous treated
effluent dischurge possibility elsewhere.
10- The industry shall wse the brine solution or de-freezing in the place of salt 1o praserve the raw
hides 10 reduce the TDS in the eMuent,
E1- The industry shall obtain prior consents in the event of any addition or alteration of existing
effluent treatment or discharge mode or any sddition or alierstion of new emission generation
sources such as - BoilerFumace/Henters'D (5, Sets In necordance with section- 25/28 of water act
1974 & section 21/22 of air Act 198] (a5 armended ﬂ:&l‘m{y]
12- The solid waste generated from the industry should be disposed in such & manner thot it does not
pollute pround water, river or any sther surface water body source.
1J- The E.T.F. installed in the faetory should be maintained and operated in such a manner that
treated effluent always conforms io the standard laid down by the baard.
I4- The Mow meser shoukd be installed and the indusiry should appeint skilled and qualified persons
e opcrate the ETP.
13- The industry shall fallow all the terms and conditions stipulated in eloser order suspension letter
By the Magar Vikash anubbag-§ vide its letter po OG/C. M/Nau-B-2020/107 Ja 201 7T.C dated 05-02-
2020

16~ The ground water samples of the hand pumps near the indusiry should be got tested on o
quarierly hasis and the repart of the same should be submilied to the board,
17~ The indusiry should fallow the Kamal Technology for the disposal of reated effluent and under
] no circumstance the water waste of e indusiry should reach oy sucface water hady,
18- The industry should submit the EIA siudy report in triplicate after the compilation of the same.
I'9- The industry shall submil the point wise compliance repon of the conditions imposed in the CTO
1sued by the Board for vear 2019 and sudited halance sheet for the current year and the detalls of
fees deposited during last (hree years within a month otherwise this CTO may be revoked.
20- If the CPCH or UPPCH issues the Closurs order against the industry this consent order stands
automatically suspended for that perlod.
21- This consent is valid anly for 12 and guaniity mentianed alsove. Industry shall obiain prior
approvil before making any medification in Vprocess/fuel Plant machinery failing which
consenl would be desmed vaid.
22- The solid waste gencrated from the industry should be disposed in such 1 manner that it does not
Hute ground water, river or any other surfoce water body source,
Eg- The E.T.P, installed in the factory should be maintaived and operated in such a manner that
treated effluent always confarms 1o the standard Jaid deown under (he EI' Act 1986 ns amended,
24- The industey shall maintain strict supervision upon Mectuations in operating paremeters with
respect to cach treatment unit and shall epsure deployment of qualified 1o step up self-monitoring
mechanism on 24 *7 Hours hasis.
13- The ground water sumples of the hand ipa near the indu!h;yr:hu'urd be got tested on 2
uarterly hasis and the of the same should be submitted to the Board,
;6'. TIEEEI;]EWIMHI should be installed ol inlet of Kernel Technology and log boak should be
maintain
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w. o 27 The industry should submit the irrigti
.-"')‘. pig Mflcultlnllru?:.ﬁﬂ:;_ subamit the irvigation plan approved or authenticated by the reputed Lt

Isswred with the permibssion of competent authority Kumar ==

For and on behalf of ULP. Pallution Contral Board .

C.E.0
C-1

T c
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;2255 GROUND WATER DEPARTMENT

2 @\]
E_' &1 (Maviasaig WOl Sappapaly M e Tae i)
- _rj Mutrnliy nf 1l Shaky
”

Garearnmonl ol LI as Dradosh

Form 8 (E)

ISee rules 15(2))

RN AL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE
FOR SINKING OF EXISTING WELL FOR INDUSTRIAL/
COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND
WATER)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO-
REG017479

VALID FROM 22/11/2021 TO 21/11/2026

=egistration No.: 202106000519
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MEMBERSHIP CERTIFICATE

M. =5 Al-Masir Exports Pvt. Ltd.

2761, Bhoorgarhi, Dasna, Ghaziahad-201015, UP

is a registered member of our facility

il

Gata No, 672,706Cha Vill. Kumbhi,Akbarpur Road, NH-2 Kanpur-Dehat-209101, UP
for safe, legal & scientific Disposal of Hazardous Waste

For Bharat Oll & Wasts Managaemant Ltd.

Member # : BOWML/K/2323/17

Expiry Date : February 24, 2025

One may verify 'active’ membership by calling

Bharat Gil & Waste Management Ltd. at

011-4100 0710, 2981 6466 or Email: sales@bharatoil.com

For Bharat Oil & Waste Managament Lid.
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Authorized Signatory

L]

CEzh harw |3 By
Authorized Signatory
Safes Offce - Facilities :

11, Commuridy Canra, LGF, Eae? of Kainh

pdaw Diedhi - 190 065, Inda

Regd. Office -

11 LGF, Comvmunty Center, Eastof Kailash, New Dehi-110065, Inda
Ph: 41000710, 26290008 Tekdan: 26216466

Emall : sales@bharatoll.com  www.bharatoil.com

@ E- 1% Sahibahad Industial Arma, Siin 4
Ghazabad - 207 010 (UP] ndi

& (ata Mo, 672 Vil Kumbhi, NH- 2
Ramabai Nagar - 206 501 (UP)

® Vaza Mukimpur Rooekee-Latshar Roae
Roarkes - 247654 (LK)

® SIDCUL - Harkdwar (UK)
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UTTAR PRADESH POLLUTION CONTROL BOARD
L . TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2T20828, 2720831 Fax:0522-2720764 Emall; info@uppeh.com Website: www.appch.com

Ref. No @ Z4633/UPPCB/Ghaziabad{(UPPCBROYHWM/GHAZIABAD/ 2024
Dated : 147082024

To,
M/s AL NASIR EXPORTS PVT LTD
Khasra No-2761 Bhoorgarhi, Dasna, Ghaziabad, GHAZIABAD 201015

Tehsil :Bhajpur
District :0HAZIABAD

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes {Management and
Transboundary Movement) Rules, 2016 _

I Mumber of authorization and date of issuc 24633 and [405/2024 .
4. Reference of application (Wo, and date) 25699760 and 24/04/2024

Mr MOHI SALEEM QURESHI of Mfs AL NASIR EXPORTS PVTLTD is hereby granted
an authorization based on the enclosed signed inspection report for ceneration, eollection,
utilization, storage and disposal or any other use of hazardous or other wastes or both on the
premises situabed at Khasra No-2Ta1 Bhoorgarhi, Dasnn, Ghaxiabad |

IPeimils of Authorisation

5 No. Catepory of H.unrl:lmm- ' Authorised mode of dispozal Cruantitv{ion/annum)
Waste as per the Schedules | or recycling or utilization or

LI and I0T of these rules | ___co-processing, efe. a [l
|1 Schedule I, Cat 5.1 Tsed or spent | Theough Authorised 0.5 K1/ Anmum
il ~ |RecyelenTSDE
3 Schedule [, Car 332 Through TSOF 0025 Toa/Anmum

mated colfon rags or
| oEher cleaning matarals J_ -

. The sutherization shall be valid for a period of 13/05/2029 from the date of issuc of this leiter

2. The authorization is subjeet to the following general and specific conditions (please specify

any conditions that need o be imposed over and above general conditions, if anyl .
A General Conditions of Authorbention -

I. The nuthonsed E:;m” ahall comply with the provistons of the Environment {Protection Act,
1586, and the rules made there undar .

z The authorisation or ils nenewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Beand |

3. The person authorized shall not rent, lend, sell, transfer or otherwise transpart the hazardous
and other wastes exocpt what is permitied through this authotization .

4. Ani,- unsuthonized change in personnel, equipment or working conditions as mentionsd in the
application by the person authorized shall constitate a breach of his authorisation .
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4 The parson authoriscd shall implement Emergency Response Procedure (ERP) for which this
authorisation is being pranted considering all site specific possible scuml[ma such as spillages,
leakages, fire ete, and teir possible tmpacis and also carry out mock drill in this regard at
regulad interval of Hme

6. The person authorise¢ zhall mmfd!r with the provisions outlined in the Central Pollution
Conrol Board guidelines on Implementing Liabilitics for Environmental Damages due to
Handling and Dispo=al of Hazardous Waste and penalty |

7. It iz the duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the foeifity |

8. The imported hazardous and other wastes shall be flully insured for transit a5 well as for any
accidental ocourrence and ils clean-up operation .

% Therecord of gonsumption and fite of the imported hazardous end other wastes shall be
marntained .

10, The hazardous and other waste which gets generaled during recycling or rewse OF FECOVOTY or
pre-processing of ub:lisation Dfilmptu‘lcﬁ hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11, The importer or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  Anapplication for the renewal of =n authorisation shail be minde as laid down under these
Rujes .

13, Any other conditiors for compliance as per the Guidelines issued by the Mimistry of
Envirenment, Foress ind Climate Changes or Central Pollation Conirel Board from time to
time

14, Annual retumn shall be Fled by June 30th for the period ensuring 315t March of the year .

IS, The Unit will file the rencwal appliestion at least 2 months prior to the expiry of this Order,

B Specific Conditions of Authorization

L= The unit will submit the proal of depositing the requisite processing fees of application in a
month otherwise this authorizarion will stands automatically cancellad.

2= The wastes must be safely collected in leak proof containers and shall be duly marked in a
manner suitable for handling, sterage and transport and the packaging shall be easily visible and be
able to with stand physical conditions and climatic factors, All hazardous waste containers/bags
shall be provided with a general lubel as given in Form §. The storage area should be at an isolated
spot in the premizes and must be fenced. cavered and duly marked.

3- The authorized personfagency shall ensure that no adverse impact on the air, soil and water
mchuding groundwater takes place doe to activities for which anthorization has been requested.
Comprehensive safety measurcs must be followed in handling of wastes and the staff must be
properly trainad,

4- It is brought to your notice that us per the order dated 14,1 [.2003 passed by the Hon'ble Supreme
Court in W.P. (c) 657 of 1995 1o industry eovered under Hazardous Waste {(Management and
Handling) Rules, 1989 (a5 amended) shall be allowed lo operate without valid authorisation. Tt is
dlso provided in the same order that industries which are not complying with the conditions shall
not be allowed 10 operate, Hence in case you fail to apply for authorisation before its expiry or fails
to comply with conditions of (he carlier authorisation issued to you, closure order shall be issued
against your industry without amy further notice,

+- The applicant must file returns on prescribed Form 4 along with a compliance report of this letter,
You should also maintain records on Form-3 and present it to Board's inspecting officials.

8- In case of occurrence of an accident, complete details on Form-11 must be sent to ULP, Pollution
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Control Board at the earlicst along with details of mitigative and remedial measures taken.

- It iz also the mandatory duty of the occupicr of industry as well as operator of a facility to
develop suitable waste treatment and disposal facility and the design of the facility must be
approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letier, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of dispesal of hazardous waste to TSDF shall be sent to LLP, Pollution Control Board
within three months.

8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised eccupier or generior of hazardous wastes. In cage any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.
9- In no case any hazardous wastes shall be disposed off on land, m any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored, Non-compatible wastes
must be suitably and safely handlad.
10- Propesal regarding waste minimization and reuse of wastes must be sent, Details of any
Fecovery/ reuse system must be sent within two months,
11- It is within the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 62) of The Hazardous and Other Wastes {Management and
Transboundary Movement) Rules, 2016,
12- The stored waste shall not be tuken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.
13- You are directed to display online data cutside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premmises. Nocessary compliance
should be sent within fifteen dave of receipt of this letter.
14- 1t is the mandatory duty of the sutherized person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management
and Transboundary Movement) Rules. 2016, Guidelines in this regard have been issued by Central
Pallution Control Board from time 10 time,
15- You are direeted to provide the complete details regarding the quantity of hazardous wastc
stored in the factory premises within a month,
16- You are directed to provide ull hazardous waste generatoed in the factory to any TSDF operating
in the state for the treatment and disposal ond send the compliance report to the ULP. Pollution
Control Board at the earliest,
17- Status report of hazandous wisle stored {n premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.
1¥- Ground water monitoring report of premises ghall be suhmitted within one month.
13- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016,

{ Authorized Signatory )

UTTAR FRADESH POLLUTION CONTROIL. BOARD
Vivek EFE“

ROy /s ..
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Copy to: To the Regional Officer, L.P Pollution Control Board, Ghaziabad for information and

necessary action . Vivek Dty e
It 30043534
P B - DY

CEOQ/EE, I'C 'l.."JIEE}III
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ENVIRO- SERVICES

f: Aleealplived Sabaradurg
[AGOVERNMENT APPROVED LAE)
Plot No. 1/32, 8.5. of G.T. Road Industrial Ares, Ghazinbad (U.P) - 201001

emall : etslab2012¢8gmull.com | Wabsite  wind slglabin | Ph 9911518078 8811738063
TEST REPORT
¢ TC1J00924000004045° TEST REPORT NO & ETS/1 4310412004 DATE OF REPORT : 24-04-2024

WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address Of Customar Mis AL-NASIR EXPORTS PYT. LTR.
KHASRA MO 2761, BHOORGARHI, DASNA | GHAZIABAD UTTAR PRADESH, INDIA -

Bate of Gampling ¢ 10-04-2024
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Stack Dia At The Top : HO00 mm
MMaterial COf Construction Ll B
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Annexsl A
4 Llé'mvﬂ. I—fﬁ'LIMITED

T 89 11 4909 7réd F +91 11 4145 2035 E! infodainasirexporis.com W wwen glnasrexports.com
bl
To
The Chief Environment officer (ceo-1)
Circle-l

U.P. Pollution Control Board

Lucknow- 226010

Sub: - Submission of Environment statement in the form of (form —v)
for financial year 2022-23 under E.P.A. Rules 1986.

Sir, please find enclosed the environment statement of M/s Al-Nasir
Export Pvt. Ltd. For 2022-23 under E.P.A. Rules 1986.

Thank You
For

Al Nasir Export Pvt, Ltd,

N

cc: - Regional office UPPCB Ghaziabad

Factory Address : Plot No, 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India



FORM — V
' (See rule 14)
Environmental Audit Report for the Financial year ending the 31% March 2023 .
PART - A
| I. | Name & address of the owner/ M/S AL- NASIR EXPORT PVT. LTD. 2761,
pecupier of the industry, operation BHOORGARHI DASNA GHAZIABAD -
Or Process, B B R {PF}"
2. | Industry category Primary (STC  25UPDO0OT
Code). Secondary (S C Code)
3. | Production Capaciiy- Uinits 50 MT/DAY FROZEN MEAT
| 4. | Year of establishmen 2013 _
5. |Date  of lagt envirnmental SEPTEMBER- 2022
| statemont :
PART B
I | water Cunﬂumpli;r} I'I-'l".-"d[l}-' pr?c:;ﬁ
Cooling = 0 KLD
: ——
Domestic L
= %8 ‘Water consumption per unit of products
Mame of Products During the During the current
previous financial financial vear
year (2)
| RS | N nal
. | FROZEN MEAT #%* 300 2021-22(TA15T) KL 202223 (77309 KL
14700MT SYEAR
S.8MAT 5. 25/MT
2 Raw Materinl Consumption Consumption of Raw Material
' A Per unil of outpul
Name of Raw | Name of Products During the During the current
Materials previous financial financial vear
%'y y year
[BUFFELD FROZEN MEAT 5.8 Flﬁ
|_ ~ PARTC
' Quantity of pollution|  Percentage of
Pollutans penerated variation from
prescribed
standards with
=T PERZONS
a. | Water
BOD 20mg* 200K1 dKaDAY WITHIN STANDARD
TSS 35mp™ 200K ThgDAY (WITHIN STANDARD
B | Aiv © |lsOmgN CURIC METER [WITHIN STANDARD
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-— A “PART-D p
[as specified under Husaurdous Wastes (Management & Handling) Rules, 1989]
[tlazardous Wastes Total Quantity
el N By L e (In k)
During the previous | During the current
e e e financial year financial vear
a. | From Process (USED O11,) 0.5K1 [.5KL
b. | From Pollution Contra] Facilities 22Kg EIKE
PART-E 1
Solid Wastes -
Total Quantity
During the previous | During the current
financial vear financial ycar
a | From process AT PMTm
b | From pollution control faeility  HS0Kg/D Ean kgD
¢ | Quantity recyeled or re-utilized.  #ABOMI/D for compost  #.480 MT/D for
" = | @y mposting
: PART - T

Please specify the characteristics (in terms of concentration and quantum) of
Hazardous as well as solid wastes and indicate disposal practice adopted for both
these categories ol wasics. = e

Hazardous waste: - in the process of manufacturing ne other hazardous waste is generated except
wsed oil from DG set and oy clothes or ather cleaning material. Used oil is sent to oil recyeler
wheseas the cleaning material Is sent 1o TSDF Kanpur Dehal. Hazardous authorization for used ofl
is 0.5 kgfyear and cleaning material cleaning material 25 kg/year and has been granted by
UPPCB on 2110/ 18, valid for 5 vears

Solid waste
Sources of solid wasie -

1. E1Psludge from primary & secondary clarifier - 60- 80 kg/day
2. Thung pemerated from Loimge - AMTiday
1. Ingesta from rotary filker - A00kg/day

Method of disposal: - (he ahove solid waste is colleeted at respective generated point and
then placed in tractor/dumper by 1he vendor daily. The traciorfdumper belongs to the vendor
WIS DK raders whe hive been assigned the job to lift the solid waste dafly In their
tractor/dumper. They et the gate pass issued at fectory gute and the take it storape area from
where the dung et (solid waste) it is taken by farmers to Make compoest for agriculture for
farming, The daily recosd of pate pass is maintained.
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PART-G

Impact of pallution control Mmoasures on conservation of natura! resources and
consequently on the cost of production.

e e T

1, The waste waler is generaied for slaughtering process aleng with bloeod and bone etc. Each an

every part of buffalo is wsed nnd nothing go waste. We have installed blood meal plant f
conversion of blood into bleod meal, Rendering plant is  installed for converting all the bone and
msle to meat hone meal (MBM). Which is sold as poaliry feed supplement (PFS). Tallow oldained
& also sald.

Rendering Plant

2. For odor management from rendering plant we have installed fume condenser and bio filter,
The hides are alzo sold to Lanneries, We have installed solar evaporation tank to obtained salt
from the aall woler of hides, We uie only wood m beiler. Wa have iritalled APCE
{Multicyclone ) with online alr stack monitoring system for stack. The results are always much
below the standard parameicr range. PM is about 150mg/m?, Thus, thers is no impact of air
pollution in surrounding. The bio filier takes care of odor froim rendering plant. Thus, there is
no impect of odors in nesr enviroament

3. We have full-Nedged of 7% (or generated influent. The capacity of ETP is more than enough.
{ Present influent is 200 K113
Comprising of
Rofary Filier
DA
EC), Tank
&, Primary clarifier with scraper
3, Aeration tank |

b b =




7. Aeration tank [

B, Secondary clarifier 1

2. D infection unit

[0, Pressure sand filtér

F1. ALF

12, On line monitoring sy=iem

13, Clewr waler storfge (ank

‘ 14, Irrigation by kernel lechinoings

] . _’:;icmn-:li:ryﬂﬂ.riﬁfr I

Efftuent treatment plant, installed capacity 1000kld based on two stage
activated sludge process,

Clear water storage tank at the end of ETP.
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PART - H - =

Additional investinent proposal for environmental protection including abatement of

= T'Ha. veur we have installed DAF {ﬂmnlu:d air fMloatation) in ETP, Results are much
better, at the cost of rupees = 80 Lac approximatcly

2. The air stuck ONLINE monitoring system, ONLINE effluent monitoring system at
the ¢nst of rupees - 15 Lac approx. woere installed we intend o operate ETP, APCs
ete. regulnrly with ronning cost rupees - 60lac per year approd. o save the
enviromment we also plan to run the hingas plant to use the skimming of DAF ste.

DAF before equalization tank

Thel .|1;._i:r{rnmc‘nl{!l"mtt:.:;lic:ln‘p Rules, 1986
PART =1

Miscellaneous
Any other particulates in respect of environment protection and abatement of pollution.
The effluent after treatment (approx-200KLD) is discharged for
irrigation in approx-1 hectare land, baged on Kernel Technology having
approx-4500 encalyplus trees as per Govi. of India norms,
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L} GPS Map Gamera [
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Dasna Dehat, Uttar Pradesh, India
MGHR+4A8& International Agro Foods, Dasna Dehat, Ghaziabad, Littar

Pradash 201095, India

Lat 28.678421"

Long 77.64198°
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Dasna Dehat, Uttar Pradesh, India

MGHR+484 Intemational Agro Foods, Dasna Dehat, Ghaziabad, Littar
Pradesh 201015, India

Lat 28.678432°

Long 77 GekiB24a

24/06/2802:26 PM GMT +05:30
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“ ' Dasna Dehat, Uttar Pradesh, India
' MGHH+4%;ir&ernatinnal Agro Foods, Dasna Dehat, Ghaziabad, Uitar
o Pradesh 200005, India
| Lat 26.6784382°
M Long 77.6858@4"
24/06/2802:26 PM GMT +056:30
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NO1E, India
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Dasna Dehat, Uttar Pradesh, India

MGHR+ABR Intematicnal Agro Foods, Dasna Dehat, Ghaziabad, Uttar
Bradaesh 204015, India

Lat Z8.6785068°

Long F7.o4103°
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ADEQUACY REPORT NO.: JMI/CED/5438/2024
TECHNICAL ADEQUACY/EFFICACY REPORT OF 800 KLD EFFLUENT
TREATMENT PLANT (ETP) OF M/s AL NASIR EXPORTS PRIVATE

LIMITED, PLOT NO. 2761, BHOORGARHI, DASNA,
GHAZIABAD — 201015, U.P.

PREPARED BY

Dr. Kafeal Ahmad, (PhD, Env. Engg.)

Professar !
D, KAFEEL AHMAD

Errofeas

fippanmont of Tad Enginganing

Faciiy ol I ngindsing and Tocrngloyd
e Mtk beiamin (& Canial umumr'hr
Ammis Mans ol Dok 110035

DEPARTMENT OF CIVIL ENGINEERING

Facultly of Engineering and Technology
Jamia Millia Islamia, New Delhl — 110025

'|_.l.l' MARCH, 2024
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DEPARTMENT OF CIVIL ENGINEERING (NBA Accredited)

Faculty of Engineering and Technology

JAMIA MILLIA ISLAMIA (A Central University) NAAC in ‘A++' Grade
Maulana Mohammed Ali Jashar Marg, Mew Delhi-110025

Tel.: 011-26685227 (0), 9868941839 (M), Telefax - 011-26881261
E-mail: kabmad2@/mlac.in, kafes jmig@gmail.com

Web: wanw.jmi.ac.in

Dr. Kafeel Ahmad,
Professor

ADEQUACY REPORT NO.: JMIICED/S438/2024
Dated: 4/02/2024

TO WHOM IT MAY CONCERN

MIS Al Masir Exports Private Limited, Plot No. 2761, Bhoorgarhl, Dasna, Ghazlabad —
201015, U.P. is angaged in the slaughtering of Goats, Buffalo and ils processing. The maximum
approved slaughtering capacly, 200 par day Buffaloes and 100 goats per day (Presently
Closed). The total waler consurnplion for the complax mmﬂammm has been
astinated o be 265 riday. The wasewalsr ganeraied 8s par permitisd noms for this siaughtedhouse is
200 méideny. The unil has provided Efflusnt Treatment Plant (ETP) of 200 KLD to comply with 1ne
requirerments of the pollution contral boards. The summary of unit operations and processas af
ETP along with its assessed adequacy has baen ghven in the table balow:

5 Mo hedher
ETF Componants | Mos, | Blze/Capacity (m) Neakarial of Labe,
1 Construction IT nel, o
rERsOrE
1 | Recening Tank 01 F.omx20mx20m RCG Adacquate
{E) | Rotary Screen —1 03 Diameler, | .6m and Length, 3.0m | M3 Brjuale
i) | Equalization Tank | of 200 mx100mx3Em TREC squale
iy | Dissolved Alr Fioautor 01 Ia.{: mulimxzd2m RCG Adequate
[DAF] Systam = .
vy | Fiash hitxing Tank 01 'r:llurnat-rﬂ_ 3.5 m and Depth, 2.5 m I_JJ:I:'. rndaqum
i | Chemical Dosing Tank | 02 t:»pa:n}'.zﬁ litere ach M5 Ieteauaty
i} | Primary Seliing Tank 01 Diametee, 10,0 m and Dgptn, 4.0 m RCC rn,uaqu-u-
[ty | Aeration Tank — | 01 EEomxitOomx3Sm RCG F.dmu
| i) | Secondary Clarifer | 01 [Dismeler, 10.0 m and Depth, 35m | RCC hdeuate
() | Aeraton Tank—1 ™ gzamxiiomx3sm acc Weogquatn
0 | Secandary Clariar || 07 Dismeisr, 10.0 m ana Dapth, 3.5m | RCC Adequate
{xly | Fiter Foad Tank T BOmrddmx4Sm RCGC Adaguate
i) | Diemaction Unt o1 Capaly. 100 liters G Adequale
[ {xiv) | Mixed Madia Filter 07 Diamster, 1,5 m and Helght, 2.6m | M5 FRP
[ev) | Activatat Carbon Fittar 51 Diamater, 1.6.m and Haeight, 25m | MS FRP ——
(x) |Treated \Water ;IE:H 01 |1Ercl MK ‘-:}Dm x35m | RCC P"m

Pege 1of2 ; _,r-“_\:l L
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Tank
txvi) Shudge Holding Tank M [40mx40mxa0m RCC Adsquats
| (xvill) [Bhodge Dewatering Sysiam | 01 | Screw Press S5-304  dequate
(xix) [Skidpa Drying Beds 04 [15mx 1 5mx20m RCC Adequate
xx) _{Shusigs Digester Tark | D1 | Dlameter, 8.0 m and Height, 8.0 m | RCC Adequate
{xel) |Pumgps and Blm-rq'u
Description Quantity, Nos. | Horse Powar | Status
EfMunnl Transfar Pump 2 (1158 Al
B _lﬁ_m_uy_sﬁum Feed Purp 02 (1W+158) 5.0 ﬁm
(Recsiving Tark) 02 (1W+158 Adaguate |
Flash Mixing Feed Pur; | 02 {1W=1s8 Adequale |
Frimary Satting Agitator | o Adequale
~ DAF Fesd Pump i Adaquela
Filter Feed Pump | 02 (1W+15B) Adeguats
Troaksd WﬂlElr Transfar Pump | 02 {1W+18B)} Adeguate
Sludge Transfer Pun 102 (1W=15B] Aduquate
|Sludgs Recyeling Purmp 02 {1W+15B) Adequate |
Sludge Dewatedng Feed Pump | 02 {TW+15B) Adequele |
Chemical Dosing Pumc [iF] G Adequate
{Bir Blvamr 03 (3N +138) Al:lnqlmtﬂ
0Z (1W+158)
- —2 03 (DW+188)
Alum Dosing Pump__ g2 (1W+158) Adequate
Flow Meiar 02 Adequals |
*laformuphion prewded by the oflen:

Varlous units invaived in the ETP, ihe capacity - wise seem o be lechnically adequste to cater
the affluent gensrated from tha M/S Al Nasir Exporis Private Limited, Pl Mo. 2781,
Bhoorgarhi, Dasna, Ghaziabad - 201015, U.P. The test reports of influent and effluent
characterslics at inlet and outlet of ETP am raquired {o comply the discharge standards, when
unit become operational, This lechnical adequacy/Efficacy report has been prepared and lssuad
on the basis of analysis of various unil operations/processes using Information/date provided by
the client, concaptual schams, design aspects and physical verification of unit oparations and
processes of ETP, However, In case of any change/alteration mada or wrong ion
provided by the clent, unit itzalf will ba held responsibla,
"

DOrr. Ahmad, (PhD, Env. Engg.}
Professor

Dr, KAFEEL AHMAD
Pralasanr

PGl
i -

damin Milia felarnig (A Cgniral University)
Jermin Magar, How DEmi- nma.u

Pape X of 2

7 &
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2 AL NASIR EXPORTS PRIVATE LIMITED

L w, HO, T-AJ58, W.E.A. Western Chamber, Channa Markesl, Pusa Road, Karol Bagh, New Delhi-110005 (INDIA)
S T401 11 4009 TTBE F:+84 11 4145 2038 E: info@alnasirexporis.com W www.ainasirexports.com

To,
The Chiefl Environmental Officer (Circle-13
LLLP. Pollution Control Board,
Lucknow
Sub: Regarding compliance of consent received under section 25/26 of water Act 1974

Ref: TER2G/UPPCRB/Ghariabhad (PPCHEROVOCTOMNW ater/GHAZIABAD Dated 12.03,2020

Dear Sir,
This is in reference o your above said letter, kindly find enclosed the pointwise
compliance as: -
CONDITIONS OF CONSENT UNDER WATER POLLUTION ACT 1974
1. We will be producing frozen meat — 50 MTD, MBM 11 MTD & Tallow 4 MTD, by
stanghtering of 200 hulTalos & 100 goats per day as per installed capacity.

2. — Agreed - prior approval will be taken before making any modification in product /
process / fuel / plant & machinery.

. Agreed — The unit shall follow the provisions of "REVISED COMPREHENSIVE
INDUSTRY DOCUMENT ON SLAUGHTER HOUSE™ issued by CPCB.

4, We assure vou we shall follow the various provisions of rules and regulations as
mentioned in the "Compendium of Indian Standards on Slaughter House",

5. — Agreed -

6, The unit shall follow the various Acts & guidelines mentioned in compendium
complied in compliance of the Hon'ble Supreme Court order dated 17.02.2017 in the
matter of W.P. (Civil} No, 3302200, W.P, No, 44/2004, contempt petition 12472015
annexed with W.F. Civil No. 3092003 Laxmi Narayan Modi v/s Govt, of India & ors.

7. Apread -

8 The generated efflucnt quantity will not be more than 200 KLD and quantity of
domestic waste water will not be more than 4.0 KLD.

9. The unit has done separate arrangement of sample collection of water used in process
and for domestic purposes.

9(a) The treated domestic waste water shall be disposed after conform the norms of CPCB,
by}  The industrial effluent shall be deposed after conform the prescribed norms of CPCB.
10.  Effluent penerated in all the process shall be treated before disposal as per prescribed

CHOTINS: For AL-MASIR ﬂmﬁw

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, Indla




+a~ AL NASIR EXPORTS PRIVATE LIMITED

H.O. T-A/59, W.E.A Western Chamber, Channa Market, Pusa Road, Karl Bagh, New Delhi- 110005 (INDIA)
TrEE F; =81 11 4145 2036 E: infoilanasirexporis.com W. waw alinasirexports.com

13
14,

15.

16,

17.
18,

T +91 11 4909

200 19

The method of collection of effluent & its analysis shall be undertaken as per Indian
standard as preseribed under environment protection Act 1986

The unit has obtained permission from [/PGWD which was expired in November 2023,

the new application has also applied (copy enclosed).
Environment statement will be submiftied timely,

We will strictly comply with varicus provisions of water/air (Perseveration and
Control) Act 197471981 and E.P. Act 1986.

The unit has maintained green belt over all of its open ares, same shall be maintained
regularly,

The unit has installed OCEEMS and supplying continuous and uninterrupted data to
the SPCB & CPCB server.

The unit has already installed Nowmeter at its all water abstraction points.

Il the CPCR/SPCE issue us closure notiee order in future, we will ensure the strict
compliance of it.

Industry will comply all order / direciion passed / issned by Hon'ble Supreme Court,
Hon'ble High Couri, Hon'ble National Green Tribunal, CPCB and U.P. Pallution
Control Board for protection and safeguard of environment from time to time.

SPECIFIC CONDITION: -

L

Lok

S.n'l

The umit shall follow the guidelines for the utilization of treated efTluent in irrigation
which are available on the website of CPCB.

Agreed -
The unit will submit treated ¢ffluent analyvsis report board office on quarterly basis,
— Agreed -
The unit shall implement distribution & measurement plan for treated efflucnt for
irrigation purpose,

The unit regularly siudying the impact of treated effluent not to affect the land & ground
wiater, the copy of pround water lest report and irrigation management plan is enclosed.

The unit shall provide / submit ELA report including comprehensive study of water and
waste water balance ete, adequacy report is attached

The unit has deployed self-monitoring team.

The unit is doing practices lo minimize it fresh water consumption by reuse / recvele

treated effluent in different aspects.
For AL-NASIR EXPORTS F ur&

Ao o2

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India
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------- AL NASIR EXPORTS PRIVATE LIMITED

"'H.k
Agj H.0. Arfvad,|VLE.A. Wesiem Chamber, Channa Market, Pusa Road, Karol Bagh, New Delni-110005 (INDIA)
b < T:+81 11 4809 76 F: +81 11 4145 2036 E: infof@alnasirexports.com Wmuhmm.mm

g T -

1. Prior permission will be taken in the event of any addition of new emission generation
sources such as boiler | furnace ! heater / [2.G, sets in accordance with section of 25/26

of water Act 1974 & section 21/22 of air Act 1981 (As amended rtsp::ﬂiv-ei}'}.

12&27. The solid waste generated in such a way that the ground water, river and other surface
water of the factory site, inside / outside of the premises is not polluted.

13&23. The unit is operating its ETP regularly & treated waste water quality is well under the
prescribed norms.

14, The unit has installed Aowmeter a1 its TP inlet and outlet and also appointed trained
operations for its continuous operation.

I3, The unit shall comply the condition given in the closer letter suspension letter by the
Nagar Vikas anubhag - § vide its letier dated 05.02.2020.

16425, — Agreed — The unit has regularly snalysed the ground water from the hand pumps
near the factory on quarterly basis,

7. The unit is following the Kamal technology for the disposal of treated effluent.
8.  The copy of EIA study report 15 enclosed.

19.  This compliance report is before vou for vour kind consideration,

20, Ifthe CPCB/SPCB issue us closer order in future, we will ensure the strict compliance
of L

21 Prior approval will be taken before making any modificution in product / process | fuel

! plant & machinery.

24.  The unit shall maintain striet supervision of fluctuations in operating parameters.
26, —Agreed -
27.  The copy of authenticated irvigation plin is enclosed,

This is for vour kind knowledge & necessary action.
Thanking vou

For AL NASIR EXPORTS PVT. LTI

(Authorised Signatory)

C.C. To the Regional Officer, U.P. Follution Contral Board, Ghaziabad (U.P.)

For .I.L-I"M-‘HlF! FIPﬂFfiF‘u’F LT

Factory Address ; Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, thtari"-‘radaah Indna
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Enclosure: - 1. ETP outlet test report
2. IMP
3. ground watcr test report and
4. ETP adequacy report
5. boiler test report

F
u"!“.'lmsrl‘": M& LTD
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The Chief Environmental Officer (Circle-1}
LLP. Pollutiom Control Board.,
Locknow

Sub: Regarding compliance of consent received under section 2122 of air Act 1981

Ref: 78872/UPPCB/Ghariabad (UPPCEROYCTO/AIR/GHAZIABAD/2019 Dated
26.02.2020

Dear Sir,
This is in reference o vour above said letter, kindly find enclosed the pointwise
compliance as: -
CONDITIONS OF CONSENT UNDER W UTION ACT 1974
1. We will be producing frozen meat — 30 MTD. MBM 11 MTD & Tallow 4 MTD, by
slanghtering of 200 buffalos & 100 goats per day as per installed capacity.

3 — Agreed — prior approval will be taken before making any modification in product /
process / fuel / plant & machinery.

3 — Agreed — The unit shall tollow the provisions of "REVISED COMPREHENSIVE
INDUSTRY DOCUMENT ON SLAUGHTER HOUSE” issued by CPCB.

4, — Agread

3, We assure you we shall follow the various provisions of rules and regulations as

mentioned in the "Compendium of Indian Standards on Slaughter House".

6.{a) The emissions of flue gases will be well under the norms as specified by CPCB/MOEF.
The unit shall use fucl as Biomass TS0, kindly note that we are using Biomass as fuel
in its bailer since last 2 years. test repor 13 enclosed

fith)  The unit has installed air pollution source as mentioned in CTO order.

Bie}  The emission quality of Flue Gas will be maintained strictly as per preseribed norims

by the Board.
£ The Quantity of other Pollutants shall also be within norms as preseribed hy the
Board/ MOEF/CPCE.
8, Prior approval from LUPPCB will be taken in case of any modification or installation in
existing Air Pollution Control Equipment’s. For AL-NASIR Eﬁmﬁw' AL

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India
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0, The Uit shall comply with all prescribed Air Pollution Norms while operating the Air
Pollution Control Svetem & alse ot the time of maintenance of same.

10,  Environmeni statement will be submitted timely.

11&21. The unit will comply all order / direction passed / issued by Hon'ble Supreme Court,
Hon'ble High Court. Hon'ble National Green Tribunal, CPCB and U.P. Pollution
Control Board for protection and safeguard of emvironment from time to time.

12. = Agreed = The unit has regularly analvsed the stack & ambient monitoring report and
submitted to the boards Regional OfTice.

13, We will sirictly comply with various provisions ol water / air (Prevention and Control)
Act 1974/198] and E.P, Act 1986,

14,  The unit has installed OCEEMS and supplying continuous and uninterrupted data 1o
the SPCH & CPCDH server.

15,  The onit had submitied the audited balance sheet along with the consent application
from submitted,

16,  The unil will not use pel coke & F.O. in compliance of Supreme Court orders.

17.  The indusiry will use minimum 20% bio-briguelie as fuel depending upon its
availability.

18, Prior permission will be taken in the event of any addition of new emission generation
source such as boiler / furnace / hepter / D.G. sets in accordance with section 21/22 of
air Act 1981 { Az amended respectively L

19 The unit has maintained green belt over all of its open area same shall be maintained

regularly,

0. Ifthe CPCB/SPCB issue us closer order in future, we will ensure the strict compliance
of it

SPEC ONDITION

I The unit shall comply the condition given in the closer suspension letter by the Nagar
Vikas Anurag - 8. vide its letter dated 05.02.2020.

i

The unil has not made any type of agreement with intemational agro food there is a

For AL-MASIR EXPORTS r')l\ll.TD
1 I
: E

clerical mistake.

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghazlahad,LMHPm&H Ftal
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The compliance report in before vou for vour kind consideration balance shoet was
submitted along with the consent application form, consent fee has been submitted
accordingly,
The unit following the directions issucd by the chiel secretary. vide letter no. 760/Nau-
8-2017-295/2017 dated 2320320217 and the directions issued by the principal
secretary. Nagar Vikas Vide letter No. 3710/Nau-8-2017-2C5/1275 dated 07 July,
2017,
The unit shall follow the various Acts & guidelines mentioned in compendium
complied in compliznce of the Hon'ble Supreme Court order dated 17.02.2017 in the
matter of W.P, (Civill No. 330/200, W.F. No. 44/2004, contempt petition 124/2015
annexed with W.F, Civil No. 3092003 Laxmi Narayan Modi v/s Govi. of India & ors.
Prior permission will be taken in the cvent of any addition of new emission generation
souree.
— Agreed -
The solid waste generated in such a wav that the ground water, river and other surface
wilter of the factory site, insidefontside of the premises is not polluted.
— Agreed - The unit hos regularly analysed the ground water from the hand pumps near
the Factory on quarterly basis.

Agreed — Pricr approval will be taken before making any modification in product /

process { fuel / plant & machinery.

This is for your kind knowledge & necessary action,

Thanking you
For AL NASIR EXPORTS PVT, LTD,

{ Authorised Signatory)

C.C. To the Regional Officer, U.P. Pollution Control Board, Ghaziabad {U.P.)

r‘f__é_ . ot AL-NASIR EXPORAG T LID
at B

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, Im:Hln
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IRRIGATION MANAGEMENT PLAN FOR THE
UTILIZATION OF TREATED EFFLUENT

AL NASIR EXPORTS PVT. LTD.
Khasra No. 2761, Bhoorgarhi Road, Bhporgarhi Dasna Ghaziabad
201015(U.F.)

.h‘. - - =

Chandra Shekhhar Azad I.TIIHJI:;H;} of Agricnliure &

-

Teehnology. Kanpur- 208 002 (U.P.)
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Intraduction

A glasghterhouse is a highly efficient facility where snimals are glaughiered 1o harvest
their meat for human consumption. Staughiorhowses nel o8 o starting point of the meat industry,
where the stock comes from furms ! market 1o enter the food chain, They have existed as long as
there have heen setflements wo large for individuals to resr their own stock for personal
conswmption. ndin is the largest resonree of lvestack population in thewarld,

Livestock available for slaughiering comprises of animaks namely - Buffaloes, Sheep and
Goats. The [ndin meat indusiry 18 curmently on the track of o remarkable leap forwnrd. The
global demand for Indian mest and meat products is inersasing considerably during the vears,
We nlso have ane of the lergest domestic markets for our meat and meat products.
Slaughterhouses are also a good source of ment, protein and calordes (FAQ 1992), the reported
per capita availability of mea: in Tndia iz -ahour |4 ki per annum, which i= mther low companed
to 60-90ke in Enropaan couninies. As meported by the Ministry of Food Processing as of 1989, o
izl of 3616 recognized slaughter houses slaoghler over 2 million cattle and buffalocs, 50
million sheep and gout, 1.5 million pigs snd 150 million poutiy anmaally, for domestic
consumption as well as for export purposes.

As the above dam suggests slaughtethonse industry has o bright scope and future in India.
The meat processing industry i5 one of the larpest consumers of flosh water nsed in the
gricultural and livestock industry worldside. Slooghtethouses produce large wmount of waste
wiiter because of the sloughioring process and cleaning of facilities, Shughterhouscs nesd
significant treatment for & sustainable md wafe dischame W the environment duc w0 the high
content of organics and mutrents. Therefore the ircatment and nal disposal of glaughterhouse’s
veisle water are a public health neoessity, Irrigation Management Plan is a necessity becouse it
reduces e impact on environment, hoalth hazands, etc. Thus an ensite treatment using combined
processes would be the best oplion w treat and disinfect the slwughterhouse eflluents, The
Hlaughterhouse cMuenis are sulely discharged on 1o the agricultural land,
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Slanghterhouse wasies are a potential escrooin of bacteriul, viral and parasitic pathogens
capable of infecting both animalks and homas, A quick cost effective and safe disposal method 1e
thuz easential in order W0 educe the risk of divcase llowing animal slaughier. Differest methods
for the disposal of such wasies cxist including composting, anacrobic digestion {AD), nlkaline
hydralyas, rendening, incineration snd buming. Composting s o dispossl method that allows a
recyclimg of the slaughterhocse waste nutients hack o the carth,

The type of waste produced by the sepamie operations in the slaughierhouse shown a5 undar -

Sorce Wasre

Steekyinl unure

Killing flocr o

Plucking iy & Diri

Ingide removal Miunch, Manure & liquor
Rendering Stick [aquor, Pross lquor
Carcass drossing Flesh, gréase, blood, manure
By prodici Cireage, offal

It 13 mecessary for safety disposal of all the waste;

On the request of management of Al-Nasir Exports Pyt Litd, Bhoorgarhi Misna siared
in District Glariabad, A visit of the unit wis undestaken by the team of CSAL, Kanpur on dated
28-10-2021 for investigotions, inspection and sollection of data, Also for (he ussessment of
utilization of treated waste wuer, for credting and inspecting an cificient imigation plan made by
the slaughterhouse and verify witer trrigation pian keaping in view of standards notified G.5.R.
I5{E)y Mo EF & COC, Junusry 14, 2016,

Composition of Team:

1. Dr Y. K. Singh Agronamiit, AICRIP, Rica
1. D Manog Maches  Ansiatosii | huwtar, Thimegiorie of Rescarclh

Slaughter House Officials Present During the Visit

|, MNazimuddin khan (Manoges)
2. Sharik Khan (ETP Inchargs)
(Annexure-1)




212 "

atio i ai

Observations of the slaughterhouse waste waler treatment plant workmg verificalion and
other conditions, particuluriy with respect (o wiste water treatient plant, water uses and quantity
of waste waler discharge. Thus our observatlon based on data information provided by
sanghtorhouse, The figures of water discharge and usnge bave been estimated subject o
eomesiness/authenticily of the data submitted by slaughtethouse. So the précise comments can
only be confirmed by the slaughtedouase during the period.

After the visil ohscrvations, caleulntions and generstion of reports are carried out on the
basis of inputs provided by the slaugltediouse, The adequacy of the irrigution manapement plan
i5 also based on the datn provided by the slaughterhouse with respect to arca available,
plantationferopping pattemn and recond of the land, ae.,

lau s

Al-Masir Exports Pvt, Ltd. is located m Bhoorgarhiliasna, Gluocabad TP, It is spread in
an area of 37139.53 m2 with EMuvent treatment plant sitting in 3500m2 aren, It has an
infristructure for & maximum slghiering capacity of 500 Animaleiday, The plant has o
precassing capacity of, 2
Frozenment- 380 Tiday
By Praduct
MBM My
Tallowd MT/day

The general slaughtering process is as fallows-

L Anti-mortem

1. Lairape
4. Sloughtering awd Bleading
4. Dressing

% Evisceration
6. Carcass splitting
Al-Masir Lxports Pvi. Lid. (ihariahad (Uttar Pradesh) is working with the present

slaughtering licemsing capacizy of 500 Animalsiday,

h-.-"'..'




213
[l

Thic wasie waler Ircailsrsil |1||||11 in slaghilerhoose was entablishod und commissioned in
the year 2013 with a capiia! investment of Rs 1,64 emre, 1t has a capacity to tuke Tull load of
wisle water generabed 204 m ebay,

Slaughterhouse Performance in the year 2020-21:

5. No, [Pariiculars ey
I | Purusion of slaughtering | 300 days

2 Wiste Water generationday W4 m’

5 Wisle waler gl.'-ntfl‘ilullil:ul |r'l-n~;_';.'-|:nr A1200 m’

Mo, of averaie sl ghiering davs in Z020-21 = 300 days

The ETP 5 capable enougrh do froat the effluent by achieving desired norms of
LUPPLBCPCH, The tremieet efMuont is having the desired norms a5 per UPPCBACPCR draing out
through pump and pipefine for using as irrigation witer by slaughterhouse as per their
requircmenis.

Asper ETP adequacy report and data provided by the slaughterhouse

{Annexure-1)

W at LONEr

Waste woter gencration is observed on the basis of data provided by slaughterhouse and
ETP adeguacy report made by ABM ENVIRDSMENT CONSULTANTS, GHAZIABAD, The waste
water generation is-abowl 204 miday while no. of averape slauphtering days m 2020-21 are 300
titys. The total waste waler goneration on the hasis of 300 days in o typical year= 204 m3 X 300
doys = 61200 m3.The waste water treatment plant has also been designed © cater the peak
generation of waste wator 204 m3iday.

& Totel trented efliuent generation =204 m3day.

» Treated Effluent vsod in recyeling and internal uses = 20 mVday.

®  Net treated waste water generation left for irvigation = 184 m'/day

& Total trealed effivent generated lefi for irrigation during the year

E84m’ x 300 days = 55200m3/year.

(Anpexure-3)
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EMuent Treatment Plant detail

Efffucnt 15 an out Nlowing of water or wns [rom o natural body of water, all from & human
mide structures. The meat industry wses hrge quentities of water, T this process @ Muents in
slaughterhouse originale from |airnge, slaurhier and bleeding, dressmp, psunch handling,
rendering, processing and cleaning, Effivient disposal of effluent is important because of the
possible pollition of water for the purpose of treatment of effluent. Shmghterhouse has an ETP
which treats efTiuent in 3 different stages - Primary, Secondary and Tertiary,

Primary ireatment inclodes 4 ol and grease traps, 3 holding tanks, 2 chomical dozing
tanks, equalization tanks and 0 primery setting tank, Secondary treatment includes 2 stage
metivated shudge based biological treatment and- setting tank, Tertiary treatment inchudes sand
filier and activated carbon filter, Treated effluent is recycled for irigation purposes in Kamal
Technology,agreemental land and gerdening purpose in shighterhouse premises, washing hoiler
and cooling wowers, Shudpe is dewatered by Shidge dewatering system, and in sludge drying
bedsiboth} which is further reused as organic manure.

For achieving the objectives -
¢ Elimmaote threat of discases,
= Convert the effluent into a readily re-usahle resource.
& Conservation of water and nutrients.
® Treated Efffuent that con be safily discharged into agricultural land,

["l.
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The detiils ol ETF of Al-Music Exports Pyt Lid, are ag follows:
| HL Deserption T Quantity |
Mo in Nos.
EaN Ol and grease irp Lnk 1

2 Snlid separatie e rech 2

3 Haolding ank = |[RE Tl

4 DA SYSTEM I

3 Equalizition Tank |

FrT

6 “Parmak | 1 ]

7 Aeration tank | 1

[ Secondary Clarifier | A

Aeration tank 2
9 Secondary Clarifior 2 i ]
Filwr feed tnk

10 Diginfection ok 1

11 Sand filter 1

12 Activated Carbon filler i

13 Treated water tank i

14 Sludge drying beds 4

15 Ol and grense trap tank 1

T Solid separitorsscreen 2

17 Holding tank |

I DAV SYSTEM™ i

19 Sludge dewnlering system | 1|

(Annexure-4)
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Effflucnt Treatment Plant Detadl

[

14

Description

SireVolome
No.
. Ol & Greass Trap i % 3,0m % 2.0m
T A Egualization Tank i 20.0m x 10,0m x 3.0m
IR Flash Mixing tank T 2.5mx 3.5m
3 Primary Clarifier 10 x 4 0m
5 Actation Tak-] 22.0m x [1.0mx 3.5m
&, Secondary Clorifier-| 10.0m % 3.5m
¥ = Acration Tank-11 200mx 10.0m x 3.5m |
8 © Sccondary Clarifier-i1 100mx35m |
q, Sand Filter | S5mx 2.5m
10, Activated Carbon Filier [ Smx25m
E Treated Water Storage Tank i6.0m x 10.0m x 3.5m

The above specificalions of efflucnt treatment plant have been received from the report

provided by Al Nasir Exports Pyt Lid. .

(Annexure-5)
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CPCR Protocol for Water usage
As por Ministry of Envimmment. Forest & climate change rscommendation, for the
application of treated cfiluent the requirement vares from soil o soil and crop 1o crep. The
average elfluent reguirersent varies from 1 70-225 M3 per hectare per day for irrigation of

sandy loam soils.

Fuu Structure | EMuent oading rate (m3/ha/day) |

Sandy loam 170225

Existing arrangement for treatment of effluent generated

During the typical year the slaughterhouse generated effluent about 353 M3/day. The
slaughterhousc has fully fledged effluent treatment plan to treat the generatod effluent as per
noms of CPCB and also mentioned in ETP adequacy report made hvARM Environment
Congultanis, Ghaziabad,

The slaughterhouse has installed prismary and secondary efflvent treatment on the busls of
maximum effluent generated 204 mi/day.

The primary effluent treatment sysiem has physical and chemical treatment. The
secondary system is based on fctivated shedge svatem and oot a3 o biological treatment for
effluent. The third phase is the filtering phase, The slanghterhouse consists of Sand and
Activated Carbon filters respectively, As per ETP adoguacy report the capacity of the ETP plant
is considered as adequate o handle the generated offlucnt from the plent at operational
capacityof 300 slaughtering of animals. The treated efffuent nssessed by ABM Environment
Consultants ,Ghaziabad 2012 Year and found that ireated efffnent quality iz within the norms.

{Annexure-6)

O
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Command area identifed

A detalled survey of the aren fs cammied out (o find the plantation. patlern. It has been

abserved that the srce of the <lau ghterhouse sl for irigation is divided into 1 parts Le. 864 ha

under Kamal Plantation Technnlogy, abaut 0,35 ha area under gardening and 4.49 ha under

CrOppIng.

As per soil testing report, the soil of the sluughterhouse (used for irigation) & sandy

L,

The slaughterhouse owns the land area of irrgation,

The details are os folliws:-

5, Locatinm Toml Mristance Mude of efMuent
M, | dvailable | from wni transpor
Land in (M)
I Arca under Karial Technology | 0.884 & Mirs. Fipeline
|| Plantation ]
2 *| Area under gardening 1 035 Inside the | pipeline
SR [T | premises ===
3 | Areaunder Cropping/ 449 100 Mirs. | Pipeline
Agrecmental Land 4
Tatal - 5.724
(Annexure-7)
Physico-chemical properties of soil
5. Mo Description Result
1. s T84
[ Potassium (k) 2143
3. Sodium (Ha) 2586
3, Bulk density 139
4, ¥ ___ Pommity I
5 ‘Eleetrical Conductivity (EC) 165
& b Sand B9
T gkt 4.0n
8. ) Clay . 7.00
9 FPhosphorus (a5 P20} 156
110, _ Uirgnnic Corbon 0.24

As per soil testing report provided by Moids Testing Laboratories soils of Al Masir Exports
Put. Ltd, are Sandy loam which is used for irigation purposes.

[Annexure-5)
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Wiater Consumption in ithe Command Areid

Water required for area under Karnal Plantation lechno gy

1

Water required for irvigation with 300 Davs %) 225 m'/ha/day at an interval of 4 Days,

Total treated ciffuent ysed 225 m’ x 0884 ha x 75 cycles = 14917 m’

Water required for gardening inssde the slaughtethouse premises

Water required for irrigation with 300 Deys & 225 m'/ha'day at an interval of 5 Days.

Vatal treated effloent used 225 m” x 0.35 hax 60 cyeles = 4725 m’

Water raquired for aron under Croppine

Water required for irrigation with 300 Days (0225 w'/hafday ol an interval of 10 Days.

Total Treated effluent used 225 m® x 4.4% ha x 37 eycles = 37379 m’

Waste water utilization detail

Lipeadion Treated wasie water g per Area in EfMuent
CPCR protoenl & erop ha used (M)
e ... Fequircment
Arca under Ksmal Technolozy | 325 X 75 cycles = 16878 0884 14917
Area under sardening | 225 X 60 cycks = 13500 035 4725
Area under cropping | 325 X 37 cyeles = 8325 4.49 37379
Tutal | STH21

The total 5.73 ha of land availability has been identified. Hence, the quantity of sffluent to be
used in identified command arca shall be 14917 m3/year for Kamal plantation, 4725 m3 under
gardening and 37379 m’ under cropping. The total utilization of treated efuent will be 57021
miiyear, which is higher than compared (o efflnent generated 55200 m3/year by the

slanphter house,

So the waste water consumption is more than waste water gengration by Al Nasir Exports
Pyt Ltd. which is ay per CPCH/UPPCB normz. Therefore we can conclude from the above duta

and rooords privided by the sloughiedhouss Uil ks irrigation plan is adequate.

fAnnexurc-7)
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The Karnal Technology & its performance

In this method of plaatation, troes are grown on ridges and treated eBluent is disposed al7
i furrows. The amounl of the effluents o be dispesed off depends on the age, type of plants,
climatic conditions, soil wature and guality of effluent, It i possihle 1o dispose off treated
gMuent thisugh this technigue.

‘This technique utilizes the entire blomass as living filter for supplying nutricnts o the sofl
and plant. Irrigation renovides the effleent for atmospheric recharge and ground storage. Further
us Forest plants are used M fuel, wood, timber or pulp there is no chance of pathogens, hesvy
tretals and organic compounds to enter inta the human food chain system.

Though most of the plants are suilable for utilizing the cffluents, vet those tree species
which arc fast growing can tmnspire high amounts: of water and are able o withstand high
moisture contont, The roeot environments of these plants are most suitable for such purposes.
Eocalyplus is one such specie which has the capacity fo transpire larze amounts of trealad
efffuent and remainz active froughoul e vear.

Fhis system generaics gross remms from the sale of fiel wood. The shidge accumulating
in the furmows along with the decaying forest litter can be exploited ag an additional source of
revenue. This lechnology docs nod require highly skilled personnel and restoring environment to
generate hiomass lor improving organic carbon, better production, productivity and fertility of
soil, Al Nasir Exports Pyt Led, ndopted the Kamal Technology in 0.88 ha of its own: land and
planted evcalvpius in this arca, which gives fiel wood, as well as for Bnancial gain.

Plantation done by Al Masic is oot only economically beneficial but also helps n
maintaining healthy environment for plants us well as human beings. Under Kamal Techaology
the remains of studge in (renches s mixed with animal excrets and defoliated leaves which
improves organh: carbon in the soil after decomposition, It not only improves soil health but also

the micrm climatic conditinns
Therefare | b primarily seen that the performance of Kamal Lechnology 15 teasibie for

treated effluent consumption. fnancial gain by selling wood products, improving soil health and

micrn climatic cond ifons,

I




221

Work ferce deployed for brrigation management plan
Al Mazir Exports Pul. Lid, has:
ETI INCHARGE
I SHARIK KHAM (POST-Graduate Fnvinnmental Batech ).

SKILLED STAFF-
1. RAMSIMREAN
X AARIF
. GLILZAR
4 SITAKIB
< RASHITY
7 BR.AL
i SAJD
(Annexure-10)
Conelusion-
v The wasle waler usagy i more than the waste waler generated by Al Nasir Exports Py,
Lid.,
¥ Hence the Treigation Management Plan is adequite as per the data provided by Al Mosir
Exports Pvt. Lid.

¥ This report is made o the busis of data provided by slaughicr hoose. It should not be
used as o legal document,

Suggestions-
L. This report is feasible when farmors agree in use the treated ellluent in irdgation

::Fmps-

Al-Nasir Exparts Pyt Lid, Is adopting Kamal Technology.

Technical cxpurtise is moguired for carrying out the Karnal Technobogy.

4, Tergation Management Plan should be revised al least in every 3 years hy an
uxpert fnstitulc,

5. Lagoon shouid be as per norms of CRCR.

6. Suggestions given in ETP adequacy reportCPCBUPPCE reganding water guality

must be fixllgwvedimplementod.
| '&/

(Manoj Mishra)
Assistant Director
AICRIP. Rice Ca Directorate of Besearch

L

|
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LLP, Poliution Control Board

(R0

CONSENT ORDER
Ref No, - _ Dated : 12/03/2020
TR826/UPPCB/Ghaziabad(UPF CBROYC TOMwate
| WGHAZIABAD/Z019
To,

| Shri MOHD SAALIM QURESHI
J M/s AL NASIR EXPCRTE PVT LTD
Khasara No, 2761, Bhoorgharl, Dusna, Ghaziabad (U.P.),GHAZIABAD, 201015

GHAZIABAD

Sub:  Consent under Secticn 25/26 of The Water [Prevention and control of Pollution) Act
(as amended) for discharge of effluent to Mfs, AL NASIR EKII'IBIETHE P'.-"TuLTn o

Reference Applieation No =6933040 Dated :12/032020

"’I. For disposal of efffuent into water body or dmin or hind under The Water (Prevention irol
Fr:rJlutImn}I Act, 1974 as. amended (here in ofter referred as the act 1 Mfs, AL HAE'.II!R Eﬁgﬂ?m P"'-"u']f
LTD is hereby authorized by the board for discharge of their industrial effluent generated through
ETP ﬁ?r irngation'rives through drain and disposal of damestic sffluent through septic tant/soak pit
subject to genern] and scoclal conditions mentioned in the annexure ,in refrence to their Furﬂapid

application ,
F B This consent is valid for the pered fram 01012020 to 31/12/2024 |
X In spite of the condidons and provislons mentionad in this conseqt i
f the M 7 arder UP Pollution Control Board
reserves i3 right and powers 1o reconsider iti BeCti
| Water (Previntion uncFE‘unrmt of Pulluﬁuﬂ;lii:d]?ﬁ ﬁﬁmlw i HAulate

| This consent is being issucd with the permission of competent authority z Ashah et

For and on behalf of U.P, Pollution Control Board

L ] CE.D
C-1

Enclosed : As nbove
(condition of consent);

5
il

Copy to:  Regional Office, U.P, Pollution Control Board, Ghazicbnd

CEO

——
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[
- L.P POLLUTION CONTHROL BOARD, LUCKNOW
A amexure tor Consent issued to MEAL NASTR EXPORTS PYT LTD vide
Cansant Order N, 69330407 Water Dated ; 120372020

| OV

®
e

9(a)

Bk}

CONDITIONS (F CONSENT

This eonsent s valid for the approved maximum shweghtering capacity  Slaughtering of 200
buftalnes per day and 100 Goats per day proclucing Frogen Meat-50 MTTiay, MBM- 1 IMT/day,
Tallow-4 MT/day per dav.

This consent is valid only [or products omd quantity mentioned sbove. Industry shall abtain prior
approval before making any modification in peoduet! provess ffuel/ plant machinery failing which
ponsent would be disemed vord,

The unit should follow the various provisions of "REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLAUGHTER HOUSTES" izqued by Central polluton Contral Board in Oetobher
207,

The slawghter house will follaw the various provisions of rules and regulztions az mentionad in the ®

Compendium of Indian Stendards on Siaughter Houge",

The slanghtering of the cow & its progeny 13 not permitied vnder any circumstances,

The industry should strictly follow the various Acts & guidelines mentioned in the compendium
compiled in ¢omplinnes of the Hon'ble Supreme Court ordar dated 17-02-2017 in the matter of
W.P(Civil) No. 33072001, Commen Cause V5 Govi, of India, W.P. No. 3472004, contempt petition
1242015 annexed with W.F. (Civil) Mo, 309°2003 Laxmi Marayvan Modi Vis Govt. of India and ors,
The industry should prowvice the linkage of the CCTV cameras installed at the entry points, lal

and meal processing unit o e DM oifice and on the public penal. Tt will be the responsibility .;.fméﬁ
industry 1o comply with the variows cenditions of the permission taken from local administration or
any otiver government deparineent

The quantity of maximum daily «ffuent dischurge should not be more than the following :

Effluent Discharge Details
5.No Kind of Effulaut Maximum daily | Treatment facility and
| discharge KI.fday discharge point |

WA i ___ Domestic 4 KLD Septic Tank |
2 |nelustrial 200 KLD ETP

Arrangement should be mude for collectiom of water used in process and domestic effluent

separaiely in closed water supply system. The treated domestic and industrial effluent if disc

outside the premises. if meets ot the end of oyl discharge point, arranpement should be made far

meagurement of effluent and for collecting its sample. Except the eMuent informed in the

aﬂqiicaﬂun for consent no other effuent should enter in the said arrangements for coltection of

; uent, 1 should nlso be cosured thal domestic effluent should not be discharged in storm water
in,

The domestic effluent should be treated in tealment plant 2o that the should be in conformity with
the following norms dated (reated elflyent

I._ e e _ Domesie Effalant 0 =
BNg B Poupueger L Sigpdand
1 = o, Quantity of Discharge 4 KLO
W 2 Tolal Suspended Solids | As per EP Rules 1086 |
3 - BOD As per E.P Rules 1985
4 SR e o n S __As per EP Rules 1988
& | CilA Grease As par E.P Rules 1988 |

Thia 1I|'II'!1'|-|I-‘|TriB-! afflnant ahould Be trested 0 Treaumen plint so thur e treated «fFluent should be.in
conformity with the following noms. .

1Y




i F - i Pkt rind Effulant
- E.H{L e [ Parnmeior

10

11,

1.

14.

17.

18.

19
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Standard |
; FomaN Total Suspended Solids As per EP Rules 1886 |

e BOD As per E.P Rules 1986

1

2

3 = CoD As per E.P Rules 1586
4

4 | Cuanlity pf Dischardg 200KLD
5 Oyl & Grease | AsperEP Rules 19686 |
EfMuent generated in all the processes, Dleed water, eooling efMuent and the effluent gencrated from

washing of Noor onid eguimienls cig shald he treated before its disposal with trented Industrial

alMuent sa that 1 shontld be pecording 1o he porms preserined under The Environment {Protection)
Rules. 1986 or otherwise manidatory.

The method for collecting industrial and domestie affluent and its analysis should be as per legal

indian standards and its subsequent smendments! standards preseribed under the Environment
{Protection] Act, 1986

The industry will have o ensure complianee ol the permission from the COWA before ground water
extraction and it will be the responsibillty of e industry Lo comply with the various conditions of
the permission ke,

The industry shall submit Environmental Stniement in prescribed form V rule no.14 of E.P Rules
1986. '

The industry shall comply with various provisions of At (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P, Act 1986,

Minimuam 3% of the land on which unit {s esiablished will be covered and propesly maititained by
the plantation of il trees of suitable species os per the guidelines sel up by the Board vide its Office
Order no,H-16405/220/2015/02 dt, 160272018, The copy of this guideline is available at URL
http:/iwww.uppeb.com/pd i Green-Belt-Ouidle ] 6021 8.pdfl

The industry will ensure the continuous and uninterruped data supply from the QCEEMS to the
CPCB and SPCB.

Flow meter to be instalied in all water absirection points and usage of fresh water to be minimized.

The unit will enaure faaility to transmit data to CPCR server and submit a regular calibration
certificate of Electro Magnetic Flow mpeter to the Board.

If closure order is issued by CPCE or UPPCE against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditians mentioned in the
clogure revocation arder,

Industry shall abide by the dircctions given by Hon'hie Court, Central Pollution Control Board and
LUPPCE for protection and safe guard of environment from time o time.

Specific Conditions:



ML TR TRBPREAL Y. L5 _ 2%

*are avanlable on the websie o

Paution of meated effluent o uj'igaﬁﬂm which
fepich e i NG AGuide iness -l

frigeton pdfl
2= A the 1|.|l.|1|:|'|'.._'|l_'-,| (Tt | s wl oy bbbt ip TR i W 1.|,r|‘|1'||'||.:|;|._|-:'|- its ':ntl:gmtwﬂ frozen
et v he [ poraihasien {iry 1L ot ety {'|1|:||||.-|l Honbd b4 I:'l:l..l.'l'l-l"l.'.‘.-l:‘.i T the 5|l'|Uﬂ1!'l-|'f-TEd
Aieat s o b given o il (Fsen ment anil PIOGCESIR. -
3 The industry ozt Il =nafh i"'mwr:"'.,'|u-|1|'|t-"-lu= peporis ol trented ctllgent from u certified /

i ap [+ |" 13
approved laboratiry under 101 At 1086 = - Ak :
e e sty bl ensune depheymeol ol ualified 1o stepup sell manitonng mechanism on 24 *7

Jenars basis
S Tl fesdusary

H . : . i . "
- The industrs shall foltow (e guidelines for i Wil
PC TR g e sk finke hivgpe!

J e Mueni Vi disteibution ienaurement For frvigation

s comipictely m aveanlurey weith Brelanon sl & ks iImpael. :
i:- nl'h-: -mp.lr'; ol treated elTmen .|1'I|,"I|.||;:.|'||-|11|; Ty 'm:lul lag- (v b Im:ﬁuulr::l further in E.LA smdies
srvlving griand waler monHiAnig (it el Jied inglose progimity the unal, .
t. E.LA. stgdies ahnll inehud o pmprchensive <ty of waler & wikste Waler balance in H.lj.dlunn'tn the
adequney stidies of 1= LT pebinting b prallutivn foud reduetion fmpacts after implementaticn of
wrentme! techmolngs & dischisge al frented el ilnem completety tor irrigniion purpases m place of
ilischrge on ke waler LURTHE
2. The industry shall deplot sl syt tering sk foree to girictly ohserve & monilor treated effloent
digelarpe restriction o suriaue Wil by Tocted in its proKimity.
B, The mdustry shall alsp explome iremed cftluent Re-cycle mechanism in furtherance 1o the
application of treated edfiuend witarmntive mude of re-cycle. This sicp shall in
pirn redies by dradie loading shall eliminate extranecus

sl ||11|'-|-.-||| IR LA

o e a8 sty pdicant
T effluent dizchurge as well 0

offlient discharge possibilily ¢lsewherd.

10- The industry shal] wse the beine solution or de-freezing in the place of salt to prescrve the faw
hides o reduce the TDS in the effiuenL.

11- [he industry shall obiin prior cons=nis in the event ui any nddition of alteration of existing

efluatt trentment or dischnryge mode or ary idifion or alteration of pew emission anergtion

couees such s - Boller Fumnace/Heaters/D. 0, Sets 1 accordanes with section- 23726 of water act

1974 & section 21722 ol wir-Act 1981 (as nrmended respectively)

12 The solid wasie senertted from the indusry should be dispose

pollute grotrd watsr, phver or any other surlacs wilar budy source,

13- The ET.P. insmiled In the Inctocy should be muintained and operatad in such a manner that
s 1o 1he standard loid dawn b the board.

treated effluent alvais conii
14 The fles meter should be instlled and the industey should appoint skilled and gualified persons

10 apernte the ETT.
slial] {nllos all the terms sud conditions stipulaied in closer order suspension letter

[3- The indust
EHEE Magar vli-ﬂ ash anubhag-8 vide is lstter no 067C. MNaU-5-2020/107 Ja /2017T.C dated 05-02-
16 The eround water sanples of the hand pumps nedr the industry shotld he got tested
qw’?-:rlb“ﬁ'l:mi.-. and the report of the same should be submitied to H: board, e i

i7- The industry should foliow thé Ruemal Fochnology for the disposal of treated effluent and under
no clroumstance the wier waste of the indusuy shouhd reach any surface waler I:t:d;r.
18- The industry should submit the E1A studs repor: in wiplicate alter the compiintion of the same.
19 The inclustry shall subnii: the point wise compliance reparl of the conditions imposed in the CTO
issued by tl]n:_ElmrfJ for year 1019 and audited balance sheel for the current year and the demils of
g:r&leg f’gﬁnaﬁcﬁmnﬁ if}:][ lE ree yeirs within o thonth otherwise this CTO may be revoked,
20- 1M the or ‘B iispes the Closure order agal ' i stands
ETW"_;_‘;‘J““”:I’ Siiperided 15 that v wstire preler against the industry this congent order

C This consent ia valid enly for products snd quantity mantioned above. Industry shall obtain pri
approval before making any modibeation i product/process/Tuel/Pl: achiner i whpicm i
E:HH?.:: "‘-"";de be deemed void. ' . e a
3. The solid waste genermed from the industry should be disposed i
g]ulluu: E’-I'l:llllnd ‘-':-'I.'I.ll:':l", rh":.:'r LEF ALY plhier 5l-,|1‘l.';=..:r_j:n-uuf I:u::ld:-' i-ilJ'L]::'.‘E. b g hdﬂﬁ POt
“‘:;HT_}W:F!;':'. TP installed ir the foctory should be maintained and operated in such a manner that
iy F]lh:. m |__|].ent n-ltﬁ'i coninrms (o the stwlaed Jaid down under the E.P Act 1986 a5 amended.
i t|.': r:hgilu;}ﬁm;ll:ma:mmn j'.n]_-l.;lliu.p: rviston upon fluctuations in aperating parameters with
eLil et Uit and:shadl Sngle quent of ifi {totrin

;]f%mm uﬂfé It A all ensiiie deployment of qualified to step up self-monitoring

5~ The ground water samples of the hund pum ar the ind

tmanEl'_-r' hﬁ?l_i and the repor! -;._t‘ the same 5h;1-a]Tngubmilltedllat?hi:kﬂ:ﬁiffe gﬂttuﬂ:d i

e The flow meter should be installed at inlet of Kemel Technology and log book should be

maintained,

d in such & manner that it does not

I



e 124

f

b 1?‘- -1.1!!' h“:hm ; - e -
- ' Agricullura] uﬁrzh::";ﬂ submit the irrigation plan approved or authenticated by the reputed

L]

PR wpm ey

{ Tssued with the permission of competent authority . Tomrl,

For and on behalf of U.P. Pollution Control Board .

C.E.O
C-1

s

E
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o A .1{3'
I g 1". J U.P. Pollution Control Board
l W CONSENT ORDER
]
Rel Mo, - Dated : 26022020
! THHTIJUFPC‘HIGI:HJ:haﬂ[UPFCERﬂ}J'Cl'ﬂfnir.-'ﬂlmﬂﬁﬂhIJJ'IMP
I
i Ta,
chri MOHD SAALIM QURESHI
|

Mis AL NASIR EXPORTS PYTLTD
K hasara No. 2761, Bhoorghari, Dasna, Cihnziabad

I
. GHAZIABAD

(U.P. L GHAZIABAD,20 1015

Sub:  Consentunder section 21/22 of the Air (Frevention and eontrol of Follution) Act, 1981 (a3 amended)
to M/r. AL NASIR EX PORTS PYT LTD

Iﬂjﬁ:r:nm Application Ne. 6936345 Dated ; 26/02/2020

I, With reference to the application for consent fur crission of air pollutants from the plant of Mis AL
NASIR EXPORTS PVT LTLA wunder Adr Act 1981, It is being authorised for said emissions, A8 per
t, by the Boasd az per enclosed conditions .

O1/01/2020 to 3111272024 ,

the siandards, in envirpamon

9. This consent is valid for the period from
3 Inspite of the conditions and pravisions mentioned in (his consent order UP Pollution Contral Board

regerves its right and powers 10 reconsider/amend any or all conditions under section 21 (6) of the

Afr (Previntion and Contrat of Pollution) Act, 1981 0s amended.

Thie concent s heing issued with the permission of competent authority .
Askol TR

Fumar o

Tiwar =I-r|l-

For and on behalf of TP, Pollution Control Beard

C.ED
C-1

Enclosed : As above
{condition of consent):

Copy to:  Regional Office, U.P. Follution Control Board, Ghaziabad
Bghak :J-;ﬂ

o
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1.

This eonsent is valid fon lhe o
bulfalocs por day and 100 Goats
Tallow-4 MTéday per doy Rufflos per diy
This consent 1= valid etily for produgtys pm it
approval belore muEking uny
consent would be deemed il
The umit should follow 1he FREIOWE provision ol "REVISED COMPREHENSIVE INDUSTRY
DOCUMENT ON SLALUG] ITER HOUSES" fsied by
2017

The sinughtering of the cow
The staughter house wi)) ¢
“Compendium of Tndian Soidumds on Slayy

The maximum rate of emissing of flue g

Slacks,

228 | 2
B—

LI Pollatigy Catrnl Bogrg

RIS 022020
CONDITIONS iy CONSENT

PRroved max mgm H|illlj_'_|ll¢,'l‘il'|g capaciily Himlglm.'ring of 200
Per day prodnging Frowen Meal-50 My, MBM- | M Tieluy,

; _ sty mentioned by, Talustry shalf ohitdin pring
muodifieation i product! proicess fucl! plant ritihinery niling which

Centeal pollution Control Beard in Critober

o UU¥ progeny 1s s pormiitted unde

Fany circumelinoesy,
aliaw the virious provisions of ryles

wnd regulations as menlioned in the
thier House™

#5 should not be more than the emission narms far the

Arr Pollution Source T’Hﬂill..

Alr Palu tion Son ree Detajls

S.No Adr Polution | Type of Fue Stack Mg, Parameters Height i
Souree - |
Boiler § TPH wood 1 Particulate | 30 g stack
Matter from G.L with
mutti eyclone
| | - -dust collectar
2% 1010 Kva HS.D 3.4 Stilphur gach
G Set Dioxide | minimum 8,40
. mt, from the
L . nearest rogf
D.G Set 500 HED 2 | Sulphur minimum 4.5
KWVA Dioxide mt. above
| Nearest rogf |
The omissions by vatious stapks inte Whe snvirenment should pe 15 per the norms of the Board
- —— Emission Cuality Details Detall

S.MNo ! Stack No Parameler __Standard
1 1 Parfculats Mattar Ag par1E.F Rules
? M - A Sulphiur Dloxde As per E.P Rules
= — 1988
The mdustry should be operated in such g g

and the g

Any source of emission other than that mien)
pemutted by the Board

—_—

\ner that it does not ndversely affact the environment
© i disposed in eco Iriendly manner .

loned in the Air consent serking npplicetion will nat be

alid waste generated such s agh ot

The indusiry should cogure (e eperation of the air Fuliutinn conlrol system (APCS) in such a
Inannderﬂjhal the air emission confirms witt the standerds prescribed under the E.P Act 1986 a3
man

The indusiry shatj Submit Envirosimiental Sltement in preseribed Format &8 per mile no. 4 as per B.P
Rules 1985

The industry shall abide ; ¥ orders / directions jysued by Hon'ble Supreme courl Han'bie High
Court, Hanhile Na1i-t1nu1. il

sen tribusal, Centvnl Pollution Ctmtrulll'}nard and U.F Pollution Congral

5



s

@

Indnstry shail siubmit menthly memtoring reporgs ol alb gtacks and ambient pir quulity [rom &
certified « upproved nberuiary pnder BT Act 1986

The tndustey <halt gomply wath 1.-.!!'i.|11:4 proy s of Air (Preveastion and Contral of Pollution) Act
FORT e sumended, Water (Paovention and Cinteol of Pallution) Azt 1974 a5 ymended and all other
applicable nales nolified under 11 At THE0
The indusiry will ensure die vantinuous and aninterrupicd data supply frem the OCEEMS to the

CPCH and SPCH

The unit shall submit o
during st three Years will
The uge of Pet coke and Fummnee il ms-a (el im ihe feetary is restricted v compliange of the Hon'bie
Supremie sourt ardet

The Tndustry will use miinimum 20% Bio Driquelle as fuel in the Boiler depending upon its
pvailabilify |
The indusiry shall ehinin srior consents in e gvent of any addition of new emisgion generation
spurces such as- Boiler’ Furnpeed Henlers! 0.4, Sels or glteration of exisling emission SOUTGes In
sceurdance with sections 21/22 of wir Act 1951 (ss smended respectively),

Minimtm 337 of the fand on which indusiry is esublished will be covered and properly maintained
b the plantation of il trees of sutlable species a5 per the gardelines set up by the I_E.uatdlwdu its
Ciffice Order no. H- 16405 220:2018/02 dr. |6/022018, The copy ol tas guideline 15 available at
URL littptawww. uppch. com /pdifGreen-Belt-Guidle 6021 8. pdrl .

If closire order is issued by CPCB or UPPCH against the unit, then CTO issued carlier will remain
suspended during the ¢lesure perlod and after ensuring the compliance amd after revocation of
seure order, the CTO wil puttmatioally be effectiveé with ndditional conditions mentioned in the
clossire revocation orles

industry shall shide by the direetions gives by Hea'ble Court, Central Pallution Control Board and
LIPPCE for protection and safe gusrd of eovironinent from time to ime .

Lted balonee sheel Tor the current yeur and the details of fees deposited
st 4t moath Twiling which conscnt wiruld be degmed wiaid,

Specific Conditions:

1- The industy shall fallow all the terms and ponditions stipulated in cloger ordor sus letter
the Nager Vikash anubhag-8 vide its Leller no DG/C. MMNau-8-2020/107 Ja 2017T.C dated 05-02-

2020

3- All the sluughtered meat produced by slaughter house shall be supplied to its integrated frozen

meat unit .. Mis liternational Agro Fuods, Khasra No-2764, 2763, 2765, Vill-B 1

Gihaziabod. The prios peroussion from ULF, Pallution Control Board is required if the slaughtered

miat 18 1o be given to other frozen medl unit for processing.

3- The indust=v shall submit the point wise complinnce report of the conditions imposed in the CTO

issued by the Board for year 2019 and andited balance sheet for the current year and the details of

fres deposited during last Uiree years within o month etherwise this CTO may be revoked.

4- The industey should follow the directions (ssued by the Chiel Secrefary vide hetter no. 760/Nap--

2017-291/201 7 dated 22032017 and the direction issued by the Principal Secretary, Nagar Vikas

vide fotter Mo, 371 0/Nau-8-2017-2C%/12 TS dated 07 July, 2017,

5= The industry should strictly follow the various Acts & puidelines mentioned in the compendium

compiled in L‘ﬂmgllmm:r of the Hon'ble Suptreme Court order duted 17-02-2017 in the matter of

W (Civil) Mo, 3I0E001, Commen. Cauee Ve Govt, ol loalin, WP, Mo, 4472004, dontempt petition

1947300 § annexed with WP (Clvil) N, 1092003 Laxmi Namyon Modi Vs Gowt. of India and ors.

6- Mo change in capacity o7 new setree of ermission will he added by the company without the prior

permission of the boand,

- The indusiry should provide the linkage of the CCTV cameros installed at the eoiry points, lairage,

and et processing unit 16 the DM office and on the public portl.

8- Thie solid wagle genesed from e indusiry shoubd be digposed in such » monner that i dues nol

pollute ground water, rives or any other surfice woler budy suuree,

9. The ground water sumoles of the hand purnips near the industry should be got tested on a quarterly

basis and the report of the same should be subinitted to the Board,

10- This consent is valid caly for products and quantity mentioned sbove. Industry shall ablain prior

appraval before making uny modification in product process el Plant machinery fhiling whi

consant wioitld be deemed void.

1 |- The galid wasie genernied from the induosizy should be disposed in sitch a mannsr that it does not

melliire e A tialar vinae e anmae allhee goefnes i ke canme
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Test Report of ! Report Code Date of Issue

Waste Water WW-270921-013 01102021

Issued To: M. Al Masir Exports Pvi, Lid, :
Khasra No.- 2761, Bhoor Gadhi Road, Bhoor Gudhi Dasna, Ghazishad (U.P.) India

AMPLING & ANALYSIS DATA

Sample Dravwn On o 292021
Sample Collested By ¢ NIL
Semple Description 1 ETP Ouilet
Sample Quantity/Packing detail : 1 lit/Plastic Cane
Waather Conditions v Mormal
Analysis Duration i 2TN0N2021 to 01/1042021
TEST RESULTS
8. No, | Parameter Test Method Results | Units Limits as per
s CPCB norms
L |pH 1830050 Par-1 1) 1983 7.54 . 000
i Calor 1530257 Fart=d); 1983 | Colorless - -
3, | Total Dissolved Solid (T005) [8:3025(Part-16):1954 375.0 mgl %
4. | Toml Suspended Solid (T55) 15:3025(Pert=17):1984 230 mg] L0000
5 | Chemical Oxygen Demunidins Oy | APELA 5220 Bi2005 200 mgl 250,0
6. | Biologieal Oxygen Demandias Oq) 15:302 5 Part-44): 1543 150 mg/l 300
7. | Oil & grease 15:302 4 Farl-39): 1984 <10 mg/ 0.0

Remarks: Tesl parameters ooming in imeder iimit, prescelbe limits are given by MoEF/Central Pollufion Control Doard,
Notes:

L, The recits given uhove e pedaing Lo Lo fested sample, umnmuﬁuﬁmmmdﬂmmmen
2, Ieeaparssinility o the Labomiory is limiizd 0 thie mvoicad wnooer oy,

. This 1een soport 1wl med be genormdad Fm.ﬁmnmwnmwmmmmlummwﬂu

4. This test report wilk not be wsed for ey publickyhgal purpose
&.ﬂnlmghh Wil be disposed AT nffer two widks fom the dute of Iesue of vesi nepait, uriless aill g

CHECKED BY




TEST CERTIFICATE

Test Heport of = Heport Code [ate of Issue
Soll Quality I SQ-270921-014 01/10:2021
Issuad Tos Mifs. Al Nasir Exports Pyt, Led.

Khasra No.- 2761, Bhoor Gadidl Road, Bhoor Gadhl Dagns, Ghazinbad (U.P.) India

mpli
Sample Drawn On TIISE021
Surple Reesived On 17021
Bample Description Spil Barnple
Sample Quantity 20 Kg
Sample Drawn By Labaratory
Analysis Durstion 27092021 10 OLI0A2021
81, No. Parametesy Unit Results Test Method
. |pH . 7.84 182 720(Part-26)
P Eleatsical Conductivity st 25° C pmlvsiom 268 18:2720(Part=2 1)
{1:5eisnensdon. ) —
3. | Sodium (ss Naj 0 2586 STP/EOIL
4, Water holding cannoity %) by s 4.7 ETMB0IL
5. | Potassiom (as K) (k) 2143 STR/S0IL
6. | Texture | Rand (%) by mass) gap STP/E0IL
Clay (%) by mass) 7,00 BTP/BOIL,
Bilt ¥} by mnss) 400 STR/SOIL
T. | Ball Textire - Sondy Sad STHSONL
8. | Calelum (as Ca) (rgkg) ET46 STP/SDIL
5. | Magnesium (s hig) _{mplkg) 2964 BTR/SOIL
1, Sodium Absorption Rutien . 218 ETPROIL
1. | Cation w& | {meq/10gm) L47 STRSUIL
12 | Avallable Phosphorus (s P) k 756
| 13. | Organic carbon T 0.24
14, | Porosity i% by mass) 325 STP/S0IL
i5. | Permesbility Lo 585 STP/S0IL
L6 | Bulk Density _f;;u?;f 1.29 STP/S0IL
17.__| Pantlcle Density {u'om™) 208 _ STR/EOIL
18 | Nitrogen {as W) _ Kt 755 STP/SOIL
L 12, |




Conificate No,

Cortificale Issusd Data
Aceount Fieference
Linique Dog. Relarence
Purchasad by
Descrigtion of Document
Proparty Desciption
Consideration Price (Fs.)
Fieat Party

Secand Pary

Stamp Duly Paid By
Stemp Doty Amoupt{Rs. )

Vi lgise Adreement ~ imade i i on this 10"ty o

233 b\ '-
fagEwra.

T, v wall
bt e

INDIA NON JUDICIAL
Gnuernment ﬂf Uttar Pradesh

e-Stamp

IN-UPO21 7233508664 TT

1602021 12:14 PM:

NEWIMPACT (SV) upt9076604" GHAZIABAD samm ulﬁiﬁza
EURIMN-LIPLF 407 ER)428TA4E353645934T H
AL MASIR EXFODATS PYT LTD .
Article 5 Agreament or Memorandum of an egresmant ©
Not Applicakis .. 58

HINDOM DRGANIG PYT LTD
AL HASIF EXPORTS PVT LTD
AL NASIF EXFORTS PVT LTD

S00
[Fhen Hundrad anly) "

“ober BeSERH Wi iindon Organics PG Limiied

throwgh 8 Director Mr. SHAKIR FUSSATN OURESHI S0 of Mr. ABDULI QUUIM R/O 10-B
Nizamuddin west, Hazrat Nieamuddio South Delbi, Delli 110013 (here In after called as first Party)

AN
Far Al- HASIR EXPORTS PV LTD.
For Hindon Organics Private Limiied
‘:-;"}I'\- [ '. =
Authorised Signat - Authorised Signatory

0003676767
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M5 Al-MNasir Exports Pyt linited 8 company Tormed ander companics acl 1936, having registersd
address A5, channa morker, kool bagh 110005 through i asuthorized representative Mr.
NAZMUDDIN, 8/0 of Mr. Rahullah Khan (-14%1 Shaheen Bagh, Tayyab Masjid, Okhla, South Delhi,
Delhi- 110025

Now the ferm of fhe agrecment is witiness as below,

1. That the first party is in possession of land measuring §870sq mitrs. at khasra no 1503 khats No 2722
situated at village duwma Hidgah road from highway 1o Bhoorgarhi Read,

2. That the first party is the sols and abselute owner of the land detailed above,

3. That the Socond party is desirous fo take the sbove land on lease for irrigation purpose.

4. That the Lease period is 5 years and lease amount is Rs 10000 per year,

gy pocond Party shall not entered into any agreement to further sub lease without obinining
"tihe [irst party.

; }{;- e party can ternminate the agreement by giving 3 months prior notice to other party.
e

Faor Hindon Organics Pyl mited For Al Masir Exports Pyt Limbted

fi_’l o

Shakir Hussain qurashi Authorised Signatory

Wittness

1.

2.

SHARIK khAn/ % SAMOORR kahn’
\Lalt . CHAMMAGAR  EVrAadSetdugy - M_,
j \

INTZAE ALY <fo mou: Aiagy,
PILKAUA  Hapu i
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~5~ AL NASIR EXPORTS FPRIVATE LIMITED

A | H.0. 7-AM2, W.E.A, Westarn Chamber, Gharina Market, Pusa Road, Karol Bagh, New Delhi-10005 (INDIA)
Mo To481 11 4808 7786 F-+91 1 4145 2095 E: Info@ainasirexports.com W: www.ainsirexports.com

TO WHOM IT MAY CONCERN

WE WISH TO INFORM YOU THAT WE AL- NASIR EXPORT PVT. LTD . WE USES 20-
30 KL WATER EFFLUENT FOR RECYCLING IN GARDENMING AND ROAD WASHING

THANKS & REGARDS
AL NASIR EXPORT PVT, LTD.

DASNA GHAZIABAD

Factory Address : Plot No. 2761, Bhoorgarhi, Dasna, Ghazlabad, Uttar Pradesh, India

1Y



TV v ail -
A AL NASIR EXPORTS PRIVATE LIMITED

b mn-n__)' H.O. 7-AM2, WE.A,, Westan Chambar, Channa Market, Pusa Road, Karol Bagh, New Dalhi=110005 (INDIA)
o, T +81 11 480D 7786 F: =04 11 4145 20038 E: Info@ainasirexporis.com W waw,alnasirexports.com

TOWHOM IT MAY CONCERN

WE WISH TO INFORM YOU THAT WE AL- NASIR EXPORT PVT. LTD . THERE IS NO
DISPUTE WITH UPPCB/ CPCB/NGT/ OR ANY OTHER COURT.

THANES & REGARDS
AL NASIR EXPORT PVT. LTD.

DASNA GHAZIABAD

Factery Address : Plot Mo, 2761, Bhoorgarhi, Dasna, Ghaziabad, Uttar Pradesh, India
as
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7~ AL NASIR EXPORTS PRIVATE LIMITED

' ! H.O, T-AM2, WEA, Western Chamber, Channa Marke!, Pusa Road, Kaml Bagh, New Delhi-110005 (INDIA)
S To+Ed 11 4808 TTBE F 291 11 4145 2036 E: Info@alnasirexporis.com W: www.ainasiraxports.com

-

AL NASIR EXPORT PVT. LTD.

EFFLUENT FOR IRRIGATION MONTH WISE

SR. NO. | MONTH & YEAR MONTHLY USE (KL)
1 | SEPTEMBER-2020 4505 (KL)

2 OCTOBER-2020 | 4535 (KL)

3 (NOVEMBER-2020 | 4274 (KU)

4 | DECEMBER-2020 | 4488 (KL)

Be |JANAUARY-2021 4320 (KU
6 FEBUARARY 2021 | 4150 (KL)

7 MARCH-2021 - |aarz (kD)

8 |APRILZ021 4394 (KL)

N 4827 (KL)

10 |JUNE-2021 4314 (KL)
11 JULY-2021 N 4198 (KL)

12 AUGUST-2021 la722 (KU
| TOTAL | s3189 (KL
AUTHORIZED SIGNATURE

Faclory Address ; Plot No. 2761, Bhoorgarhi, Dasna, Ghazlabad, Uttar Pradesh, India

¥4
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A AL NASIR EXPORTS PRIVATE LIMITED

L H.0. 7-8/42, W.E.A, Western Chamibser, Channa Market, Pusa Raod, Karol Bagh, New Delhi-110005 {INDIA)
~ T:491 11 4909 7786 Fr+59i 11 4145 2036 & Info@alnasirexports.com W wwaw ainasirexports.com

AL NASIR EXPORT PVT. LTD.

EFFLUENT GENERATION MONTH WISE

SR, NO. | MONTH & YEAR MONTHLY USE lHL}
1 SEPTEMBER -2020 5263 (K1)
2 OCTOBER-2020 | 5202 (KU)
d | NOVEMBER-2020 | aaae (kL)
(4 | DECEMBER-2020 | 5224 (KL)
5 JANAUARY-2021 | 4828 (k1)
6 | FEBUARARY-2021 | aB24 (KD
7 MARCH-2021 5062 (KL)
'8 | APRIL-2021 | 4904 (KL)
9 [ MAv-2021 - |s235(ky
10 |JUNE-2021 | 4963 (KL)
(11 |uva0zn 4525 (KL)
12 |AUGUST-2021 |44z (KL)
TOTAL | e01s8(KD)
AUTHORIZED SIGNATURE

Factory Aﬂﬂrﬁs; Plot No. 2761, Bhﬂl.'l-l'lﬁ-l'hl, Dasna, Ghaziabad, Uttar Frniuh India

37
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~5~ AL NASIR EXPORTS PRIVATE LIMITED

| . Ini-110005 (INDIA]
-L | H.O.7-AM2, WE.A Weslern Chamber, Channa Markst, Pusa Road, Karal Bagh, New D
VMY Tent 11 4809 7785 F+01 11 4145 2036 E: info@ainasirexporis.cam W: wwwalnasirexports.com

. ST

TO WHOM IT MAY CONCERN

WE WISH TO INFORM YOU THAT WE AL- NASIR EXPORT PVT. LTD . WE USES 908
ANDF REMAINING 10% USED IN RECYCLING METHOD EFFLUENT FOR IRRIGATION
BY KARNAL METHOD

THANKS & REGARDS
AL NASIR EXPORT PVT. LTD.
DASNA GHAZIABAD

Factory Address : Piot No. 2761, Bhoargarhl, Dasna, Ghaziabad, Uttar Pradash, India

34
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Environmental Management System at a glance
Of

M/s AL-NASIR Exports Pvt Ltd

Bhoorgarhi Dasna Ghaziabad

Frontg Ve

(Modern slaughter house)

PREFAEE] #Y
SUNIL KUMAR SINGH
M.E [Environmenial Engineering)
POLLITTION Cony TROL ADVISOR
LUCKNOW

Skesingh LU5647 @ il o
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We at Al-nasir Exports Pvt Ltd, Dasna ,Ghaziabad ,engaged in the
manufacturing of frozen meat, along with its by products bone meal
(MBM), Blood meal and tallow, are committed to demonstrate
continual improvement in our environment, occupational and safety
performance through preventon, monitoring and control of
environmental aspects and occupational health and safety hazards/
risks, to ensure sustainable growth in company”s operation.

To achieve the above, following shall be the key objectives.

1. Adoption of modern techniques of slaughtering deboning
packing and transportation.

2. Use of cleaner/safer operation process in manufacturing
product and by product.

3. Zero waste disposal in terms of body parts of the slaughtered
animal (buffalo, sheep and goat),

4. To make use of all the non-edible components of slaughtered
animal inte MBM, and tallow. Thus no solid waste to be
generated and to be discharge in the environment causing harm
to it

5. Minimization of use of water by recycling and reuse.

6. Treating all the generalted waste water in a modern effluent
treatment plant

7. Reuse and recycling of treated effluent.

Shcsingth 56 7 fgmail, com
bioh-9505458T3 1

i 4
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8. Discharge of treated water to make on land for irrigation by
Karnal Technology and not to discharge any waste
water/effluent into surface water.

9, To keep the ground water and surface water clean.

10. To keep the ambient air within prescribed standard and free
from any odour and bird nuscence.

11. To follow the environmental rules and regulations under water
act, air act and EPA act 1986.

12. Adopting majors and processors that focus on the prevention
of occupational related accident, injuries, illness and incidents
and strive to continuously improve such process.

13. All the rules and regulations related to occupational health and
safety shall be fallowed.

14. To ensure environment ,organizational health and safety
awareness and competence among all employees and different
levels through appropriate training and providing necessary
tools, safety equipments and take due care for health and safety
of employee and society at large.

15. Integrate environment, occupational health and safety in all its
decisions including those dealing with purchase of plant,
cquipment, machinery and material as well as selection and
placement of personal.

16. Through above commitment to ensure the plant truely modern
and to have sustainable growth, M/s Al-nasir Exports Pvt Ltd
reaffirms its corporate commitment towards business excellence.

17. This policy is applicable to Alnasir Export Pvt Ltd Dasna

Ghaziabad unit.

Director

siginghl9564] igmail.oom
Moh-3565458701
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Brief details of the unit

1. Name- M /s AL-NASIR Export Pvt Ltd
2, Plant Address- Khasra No, 2761,2762,2763,2765 and 2754
Bhoorgarhi Dasna Ghzlabad

3. Owner- Mohd.Salim Qureshi (Director)
TA/42, WEA Western Chamber Channa Market Karol Bagh,
New Delhi-5

E-mail- al_nasir@rediffmail.com & alnasirexport@gmail.com

Mob. No- 9871196074, 9871196075

Total Area of unit- 37135.53 square meters,

Location details-

i MNearest highway- NH 24- 2 Km

il Railway line- 3 Km

=

iii. Human settdement- More than 1 Km
iv.  River- Mil

V. Drain- Bhoorgarhi Drain

vi.  Reserve forest- Nil

vii. Sanctuary- Nil

vili. Religious Place- Nil
B. Present Main Product- Buffalo frozen meat and sheep / goat frozen
meat for export purposes-50 MT /d.
9. By product- Meat bone meal [MBM), Tallow, Hides,
10.  Basic Raw Materjal-  Buffalo 200 Numbers/day and sheep/goat 100
numbers/day
11. Export countries- Gulf countries, China and Russia
12.  Registered for modem slaughter house and export with APEDA ministry
of commerce Govt of India and food safety and standards authority of India.
Member of National meat and poultry processing board of Govt of India.
Member Delhi chamber of commerce. License from labour department of
Uttar Pradesh, chief fire officer Ghaziabad, certificate of importer-exporter
code from Zonal director general of Foreign trade, ministry of commerce
and industry, horticulture and food processing department Govt of UP.
13. UP Pollution corntrol Board has granted water and air consents .

ik:ll"“h |ﬂr!l"|d_l"', -ﬁ‘m-;ﬁ_[g*r-
Wob-S5E54 58741

3
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14,  1S0 22000:2005 for processing of frozen bone less buffalo meat by SGS
and UKAS

Meat and clean AL-NASIR Export pvt. Ltd Campus

Modern effluent treatment plant

.
a

skgingh 195647 Sgmall.oom
Mob-9565158791
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Technical Details

Facilities available at M /s AL-NASIR Exports Pvt Ltd Dasna Ghaziabad

P T
l.dh..'ll-l-p

b B AT o

Lairage

Completely encicsed Modern slaughtering facility

Rendering plant

Blood meal plant

Bio hlter

Complete effluent treatment plant meeting uppch discharge norms.
Solar evaporation tanks for salt water from hide preservation.

[rrigation of treated effluent by Karnal Technology

Chilling plant for frozen meat

Online automatic effluent analyzer

. MNeatand green campus
. In house water and waste waler laboratory
. CCTV camera installed

o

\» Lairage for buffaloas

1 Slaughtering facility
and refrigerated trucks

Cksmgh 19564 73 gmail e
MMab-9565058 7561
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Water and waste water details-

1. Daily consumption of water for 200 buffaloes-200kld approx.

7. Total waste water generated (effluent)including domestic effluent-180-
200 kid approx.

3, Complete ETP installed capacity- 1000Kkld capacity [already
installed)achieving 30 mg/1t B.O.D..

1. Presently generated and treated 200 kid effluent used for irrigation in
our own land by Karnal Teachnology method approved by MOEF
and UPPCH,

5. . No effluent goes to drain/nala friver.

Efffuent  treatment  plant,
installed capacity 1000kld
hased on two stage activated
sludge process;~1TH DAF .

Clear water storage tank at the
end of ETP.

Sksingh 135647 @ pmail.con
hdob-95654568 73 1
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Treated water used for irrigation Online automatic effluent
monitoring equipment
by Karnal Technology Method installed at the end of ETP

Ontine display

Skrinigh 195647 Bypmall.com

Mob-S5E558 T3]
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Air details-

1. Fuel used- HSD [or silent BHese! generator.

2. Wood for bollers.
3. Multi cyclone dust collectors Installed in boiler
4. Modern Bio filter installed for control of odor from rendering plant

APCS and staclk installed in the Boiler Silent Diesel generators

Fitted with online stack monitor

11
Skepngh L9564 7§l graall. oo
Mob-9565458 7591




269

e S Y — - = — e i i
o g R 4 |
= i T |
g i LRI R L T
CERCRTE T LE i [p—. .

L e o e ey |
== 7 —_—— ——

pape— e I TR R R T T T R TR P

Ernesiy Gmymman bonmory S
ity Pl Dk b 10T 0 O P 9 019 200100 14407 e

e e -
Y B £ ]
s = T R ]
[CEF T T i
i - S .
ERE L i
R ETEES ol
Tt B .
AR L]
T T =
A L]
E et LS b
P b S & e
P LTl
LN LET =] L1}
Rl L]
S i i T
Lot ] L1 ]
PP T i
[LoEL LR L] -a
(e LR TP an
. R
s LRI [tX]
i e e - L g}
TR e (1]
it i A
L L RELLEE ] =
2 LRTE ] i
FRHERR 1 i L}
ol ViR O "
L= Ll g ] E- 1
e e e ] m
P — o
- i
WL T i
g m - i
Ty M i P BT L7 i g T Ty Ll g
12

Gkyengh 195647 Spmai.com
(Mob-D565458 791

L



270

Solid and non edible waste-

Bones and offal’s Non edible are subjected to rendering plant where they are
comverted to meat bone meal (MBM] which is sold to poultry farms and tallow
which is sold to spap manufacturers.

Blood meal is produced fram the collected blood separately and this
hlood meal (in powder form) is mixed with MEM to increase the protein
content of MBM,

Blood meal Plant

Rendering plant for conversion of bones etc

Into meat bone meal [MBM), packed in bags.
13

shaingh 19564 Iitimgil oo

Mok-9565458 791
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Drishti-2018 : Encardio-rite Electranics But, Ltd,
ShteMame : AL-NASIA Gazlabgd Dasna 2
Dates Between: From 2017-12-01 13:12:23 To 2021-12-20013:12:25

DateTime

12/5/2017 13:45
12/5/2007 13:25
12/5/2017 13:439
12/5/2017 13:49
12/5/2017 16:21
12/5/2017 16:22
12/5/2017 16:22
12/5/2017 16:22
13/5/2017 1800
12/6/2017 6:00
12/6/2017 18:00
12/7/2017 6:00
12/7/2017 1800
12/8/2017 6:00
12/8/2017 18-00
12/8/2017 5:00
12/9/3017 18:00
12/10/3017 6:00
1211072017 18:00
12/11/8m76:00
131172017 38:00
1211212017 6:00
12/12/2017 18:00
12132017 6:00
13/13/2017 1B:00
12/14/2017 §:00
12/14/2017 18:00
12/15/2017 §:.00
12/15/2017 18:00
12/16/2017 6:00
12/16/2017 18:00
12/17f2017 6:00
13/172017 18:00
12/18/2017 6:o0
12/18/2017 1600
12/ 192017 600
12/19/2017 18:00
12/20/2017 600
12/20/2017 18:00
12/21/2017 6:00
12/21/2017 18:00
13/2272017 8:00
12/22/2017 1800

Ground Water Level {m|
-5, 16
515
15
-a.1%

-5.3
5.3
-5.3
-5.29
531
5.05
-5.35

|70

b
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13/23/2017 5:00 5.1
12/23/2017 18100 -5.41
12/3072087 B:00 - L |
12/24/2017 18:00 -5,35
12/25/2017 6:00 526
12/25/2017 1800 -5.33
12/26/2017 6:00 -5.2
12/26/2017 1B:00 5.24
13727/ 3017 600 -5.21
12/27/2017 183:00 5.24
12/28/2017 6:00 452
12/28/2017 a8;00 -5.19
12/29/2017 600 «5.05
12/39/2017 18:00 -5.07
12/30/2017 6:00 -5.04
12/30/2017 18:00 -5,18
12/31/2017 6:00 5.8
12/31/2017 18:00 5,13
1/1/2018 6:00 -5.08
1/1/2018 18:00 532
1/2/2018 &:00 -5.04
1/2/2018 13:00 -5.22
1/3/2018 6:00 -5.06
1/3/2018 18:00 521
1f442018 600 =50/
1/4/2018 18:00 5.24
1/5/2018 6.00 -5.11
1/5/2018 18:00 =5.07
1/6/2018 6:00 -5.00
1/6/2018 18:00 -5.16
1/7/2018 K00 -5.09
1/7/2018 18:00 5,12
1/6/2018 6:00 -5.11
1/8/2018 1800 5,22
1/9/2018 600 -5.3
1/3/2018 18:00 -5.25
1/10/2018 6:00 =521
1/10/2018 18:00 5.4
1/11/2018 6:.00 -5,21
113/2018 18.00 <55
1/12/3018 sp .5, 22
1/12/2018 18:00 54
1/13/2018 6:00 -5.26
1/13/2018 18.00 -5.36
1/14/2018 5100 5.2
1/14/2018 1800 5.4
1/15,/2018 &:00 5,19

b4



1/1572014 18:00
1/16/2018 6:00
1/16/2018 18:00
/1772018 6:00
1/17/20:18 18:00
1/18/2018 6:00
1/18/2018 18:00
1/19/2018 6:00
1/19/7018!18:00
/2072018 6:00
1/20/2018 18:00
1/21/2018 6:00
1/21/3018 18:00
1/22/2018% 6:00
1222018 18:00
1/23/2018 6:00
1/23/2018 18:00
1/24/2018 6:00
1/24/3018 18:00
1/25/2014 &:00
1/25/2018 158:00
1/26/2018 6:00
1/26/2018 1800
1/27/2018 6:00
1/27/2015 18:00
1/28/2018 6:00
1/28/2018 18:00
1/29/20186:00
1/29/2018 18:00
1/30/2018 B:00
1/30/2018 18:00
1/31/2018 B:00
1/31/2018 18:00
2/1/2018 6:00
2142018 18:00
/2/2018 6:00
21372018 18:00
2/3/2018 :00
3/3/2018 18:00
2/4/20118 8:00
2/4/2018 18:00
2/5/2018 6:00
2/5/2018 18:00
2/6/2018 s5:00
2/6/2018 18:00
2/7/2018 600
2/7/2018 1800

273

5.5

3.3
545
-5.2%
EL & |
5,34
-5.50

5,39
5,409
-5.29
=545
E
-5.51
5,31

5.5
5.27
5.29
5.2
5,43
5,18

5.3
517
5.21

5.1
-h.26
=514
-5,34
-5.17
“£A42
5,34

5.4
5.24
-5.44
5,25
=048
-5.23
5,35

5.2
5,48
-5.25
R
533
5,61
5.7
~5.66
533
-5.62



2/Bf2018 6:00
2/8/2018 18:00
2/9/2058 6:00
2/3/2018 1B:00
2/10/2018 6:00
2/10/2018 18:00
2/11/2018 6:00
2/11/2018 18:00
2/12/2018 6:00
2/12/2018 18:00
1{13/2018 6:00
2/13/2018 18:00
2/14/201816:00
2/14/2018 18:00
2/15/2018'6:00
3/15/2018 18:00
2/16/2018 6:00
2/16/2018 18:00
2172018 B:00
2/17/2018 18:00
1/18/2018 B:00
2/18/2018 18:00
2/19/2018 §:00
2/19/201% 18:00
2/20/2018 6:00
320/2018 18:00
2/21/2018 6:00
2/21/2018 18:00
2/22/2018 §:00
2/22/2018 13:00
2/23/2018 §:00
/2372018 18.00
2/24/2018 B:00
2(24/2018 1800
2/25/2018 6ton
2/25/2018 18:00
2262018 ﬁ;-m
2/26/2018 18100
2/11/2018 600
2/27/2018 18200
/2820128 6100
27182018 1800
3/1/2018 600
3/1/2018 1800
3/2/2018 6:00
3/2/2018 :8:00
3/3/2018 6:00

274

L= TR W TS [

Tt 4N G
- O - S I ¥ - RS

fury

i,
s LA
¥ < M ]

5.867
-5.46

5.5
=544
-5.61
=5.51
-5,84
=544
=5.63
=L 4R
-5.63
=545

5.8

5.57
<5.59
5,64
-5.52
-5.58
5,43
8,57
547
5,61
-5.48
5,56
543
5,63
5 55
=5.63
555
5.7z
546
=561
15,58
-5.74
5.48
584
55
558
=545

143

L3



3/3/200818:00
3/4/201B 6:00
3/4/2018 18:00
3/5,/2018 6:00
3/5/2018 18,00
3/6/2018 6:00
3/6/2018 18:00
3/7/2018 €:00
3/7/201& 3800
3/B/Z018 6:00
3/8/2018 1B:00
3/9/2014 6:00
3/9/2018 IIEI.'D-IZI
3/10/2018 6:00
3/10/2018 18:00
3/11/2018 5:00
3/11/2018 18:00
3/12/201K 5:00
3/12/2018 18:00
3/13/2018 5:00
3/13/2018 18:00
3/14/2018'6:00
3/14/2018 18:00
37153018 6:00
3/15/2028 18:00
3/16/2018 5:00
3/15/2018 18:00
3/17/2018 B0
3/17/2018 1B:00
3/15/2018 B:00
3/18,2018 18:00
3/19/2018 6:00
3/18/2018 18:00
3/20/2018 6:00
3/20/2018 18:00
3/21/2018 g:00
3/21/2043 14:00
3/22/2018 §:00
3/22/2018 18:00
3/23/2018 §:00
3/23/2018 18:00
3/24/2018 g:00
3/24/2018 18:00
3/25/2018 600
3/25/2018 18:00
3/26/2018 6:00
3/26/2018 18/00

275

587
557
-2.74
-5.64
-3.66
-5.512

|

5.68
5. 76
=5.65
-5.85
3. 61
-5.75
=50
-B.&g
-5.77

=05
=5.74
=558
5,74
-6.05
-5.86
-£.01
5.0
-6.13
BT
-5.35
-5.81

5 43
-5.93
5.8
-6.04
-5.89
-6.03
-5.88
-6.05
578

5.0
5.71
-5.66
-5 &6
-5.89
-5.72
-5.,85

5.7
-5.81

Eal

o



3/27/2018 6:00
3/27/2018 18:00
3!13."1[:'1@ BI04
3/28,/2018 18:00
3/29/2018 &:00
3/2%/2018 18:00
3/30/2018 6:00
3/30/2018 18:00
3/31/2018 6:00
3/31/2018 18:00
4/1/2018 6:00
4/1/2018 18:00
4f2/2018 &:00
4/2/2018 18:00
HEHUIE;E:DD
4/3/2018 18:00
4/4/2018 6:00
4/4/2018 18:00
4/3/2018 6:00
4/5/2018 18:00
4/6/2018 &:00
4/5/2018 18:00
4/7/2018 5:00
4/7/2018 18:00
4/8/3018 B:00
4/8/2018 1B:00
4/9/2018 B:00
4/9/2018 1B:00
4/10/2018 6:00
4/10/2018 18:00
&/11/2018 5:00
4/11/2018 18-00
4/12/2018 §:00
4/12/2018 18:00
4/13/2018 ti:U-I:I
4/13/2018 18:00
4/14/2018 8:00
4/14/2018 18:00
4/15/2018 6:00
A/ 15/ 2018 18:00
4/16/2018 8:00
4/16/2018 18:00
4/17/2018 50O
4/17/2018 18:00
4/18/2018 EI:{ID
4/18/2018 18:00
4£19/2018 6;00

276

-2 78

551
-5.94

59
5.08
-5.85
-5.84
-E.77
607
-5.98

£1
-5.96
.12
5,91

51
5.85
521
5,05
-5.09
-5.87
557
6,02
6,18
-tr.015
602
5,83
-6.09
-5:83
507
5,96
£.08
-5.91
-£.19
-5.05
-5.03
5,92
6,23
501
517
501

62
-5.99
-6.19

-b.3
511

a3



4/19/2018 18:00
4/20/2018 5:00
4/20/2018 1800
4/21/2018 6:00
4/21/201815:00
4/72/2018 5:00
4/22/2018 28:00
4/23/2018 6:00
4/23/2018 18:00
4/24/2018 6:00
4/24/2018 1800
4/15/2018 6:00
4/25/2018 18:00
4/26/2014 6:00
4/26/2018 18:00
4/27/2018 £:00
4/27/2018 18:00
4/28/ 2018 6:00
4/28/2018 18:00
4/29/2018 £:00
4/29/20148 18:00
4/30/2018(6:00
4/30/2018 18:00
5/1/2018 6:00
5/1/2018 18:00
5/2/2018 6:00
5/2/2018 18:00
5/3/2018 B:00
5/3/2018 18:00
5/4/2018 6:00
5/4/2018 18:00
5/5/2018 6:00
5/5/2013 18:00
3/6/2018 I:I:H.‘r
5/6/2012 18:00
5/7/2018 6:00
5712018 18:00
S/8/201E 6:00
5/B/2018 18:00
5/9/2018 6.00
5/9/201E 18:00
5/10/2018 600
5/10/2018 :I.El,ﬂcl
5/11/2018 600
5/11/2018 18:00
5/12/2018 600
5/12{2018 18;00

277

534
6,19
<522
-6.03
5.3
-6.03
-h.2
-8,00
-6.39
=b.07
=626
-6.04
6,29
0.1
f.32
=B.02
5,08
-5.12
-6.2d
=511
«5.33
=H 07
-£,19
=600
-0.27
0,17
6,22
6.1
5,20
5,2
.15
5,00
=637
-B.1
6,42
£.11
=6 44
6,23
-6.35
-5.14
-6.43
5.19
-6.4
-5.11
.26
“6.12
<532

b



5/13/2018 6:00
5A13/2018 II.E.'UE
5/14/2014 6:00
5/14/2018 18:00
5/15/2018 6:00
5/15/2018 18:00
5/16/2018 6:00
5/16/2018 1800
5/17/2018 6:00
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